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Report filed bv the A.P. Factories DeDartment in compliance with the Hontble

case taken up bv Hon'ble Tribunal in the matter of '' 17 killed 20 iniured in

in The Hindu News Paper dated 22.08.2024."

rH

It is respectfully submitted that, the National Green Tribunal, New Delhi has

registered suo-motu case based on the News Item titled "17 killed 20 injured in

reactor blast at pharma company in Andhra Pradesh's Anakapalli" published in The

Hindu News Paper dated 22.08.2024, which caused, due to the eruption of a major

fire reportedly after a reactor blast at Escientia pharmaceutical company, Anakapalli,

Visakhapatnam.

It is submitted that, the Hon'ble NGT, Delhi has issued orders on 22.08.2024

in Original Application No. 1097/2024(PB), transferring the matter to the Southem

Zonal Bench at chennai and impleaded the District Magistrate, Anakapalli as

respondent No.4 and posted the matter to 30-09 2024".

It is submitted that, the case has been Suo Motu registered by the Principal

Bench of the National Green Tribunal, New Delhi as Original Application No.1097

of 2024 (PB) based on the news item published in 'The Hindu' dated 22.08.2024

titled, "17 killed 20 injured in reactor blast at pharma company in Andhra Pradesh's

Anakapalli", which has been transferred to this Bench and renumbered as Original

ApplicationNo.2T9 of 2024 (SZ) on 22.10.2024.

It is submitted that the Hon'ble Tribunal as directed in OA No 279 of 2024

(SZ) on 22.10.2024 as follows

7. The aboue case has been Suo Motu regi-stered bg the Principal Bench of

tle National Green Tfibunal, New Delhi as Original Application No.1097

of 2024 (PB) based on tlrc news item published in 'The Hindu' dated

22.08.2024 titled, "17 killed 20 injured in reactor blast at pharma
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compctnA in Andhra Prad.esh's Anakapalli", which has been transferred

to this Bench and renumbered as Oiginal Application No.279 of 2024

(SZ).

Let notie be issued to the respondents tlvough tle Tfibunal.

TTe learned counsel Mr. R. Thiruna uukarasu accepts notice on behalf of

Respondent No.7 and Mrs. Madhui Donti Reddg accepts notice on behalf

of Respondents No.2 and. 4.

Post tle matter on 07.01.2025. Meanwhile, the respondents are directed

to file tLreir respectiue replies/ reports. (Annexure - 1f

In this regaxd, it is submitted that the Factories department works for

Occupational safety, health and welfare of the workers employed in the registered

factories by implementing following legislations.

o Factories Act.1948 & Rules made there under 1950.

Manufacturing, storage and import of Hazardous chemicals rules,l989

Chemical accident Emergency (Planning, Preparedness & Response)

Rules.l996

Payment of Wages Act & Rules

Matemity Benefit Act & Rules.

It is submitted that on 21.08.2024 at about 02.20 P}d, During transferring of

the distillate from vacuum receiver to the storage tank through one and halfinch SS

pipe line by applying nitrogen pressure there was a leak of solvent (MTBE) was

observed in the lst floor technical area in suit-Il, near the flange joint, the flange

joint is 3 m away from the lst floor (lst floor flooring to leakage flange height)

adjoining south side wall of the production block. The leaked solvent which was

leaking from the flange joint was fell on the I st floor and on electrical panel board

directly which was located on the ground floor, meanwhile MTBE solvent vapours

are sucked into the entire air handling unit (AHU) duct system in first floor, and

ground floor, the AHU was installed on the ground floor. when the leaked solvent

2.

3.

4.
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fell on the electrical panel board either friction while falling solvent on the electrical

panel board or due to heat on the electrical panel board , or due to static spark was

generated and electrical panel board blasted with big sound, simultaneously the

solvent vapours which was accumulated in the duct in the first floor and ground floor

also cached the spark and exploded with big sound, due to vapour cloud formed in

the ducts in ground floor and in first floor, in this blast the brick walls were collapsed

and the false ceiling was collapsed and fell down on the ground floor, due to this

explosion some of the workers were trapped in the fire, brick walls , smoke, and 17

workers were died ,and 39 workers were injured due to fire, broken of window

glasses, smoke and breaking of brick walls and were admitted in different hospitals

i.e., l) Usha Prime Hospital, Anakapalli, 2) Pawan Sai Hospital, Vadlapudi,

Visakhapatnam. 3) KIMS Icon Hospital, Sheela Nagar, Visakhapatnam. 4)

Medicover Hospital, Venkojipalem, Visakhapatnam, and 5) Arka hospital

Gajuwaka, Visakhapatnam, and were undergoing treatment.Immediately

firefighting was commenced and the neighboring factories have also swung into

action to fight with the fire. The fire tenders(l2 Nos) from IWs. Asian Paints,

Atchuthapuram APIIC Fire station, NTPC, JNPC Parawada, ATC Tyres , and

Anakapalli fire station, Yalamanchili Fire station, Subbarao Fire station, etc.,bronto

sky lift have rushed to the spot and joined the fire-fighting. The fire was completely

extinguished by 4:30PM on that day. (Photos pertaining to accident are in Annexure

2).

Details of Deceased Workers:

S.
No

Employee
Name

Date of
Birth

Age

Fatho6 Name Depart
ment

Designatio
n Oualifi

cation
Gross
Salary

Oate Ol
Joining in to

service

ESIC
N umbe

r

PF
Number

1 RAMI
REDDY
NEELAPU

20-08-
197 5

49 Narasimha
Rerddy

R&D-
(PD
Lab)

Associale
General
Manager/
Associate
Director

Ph, D,,
2,02,458 04-07 -2018 NA '1000

3672
528
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2 PRASANTH
HAMSA

22-OA-
1990

Satyanaray
ana,

Produc{
ion

Senior
executive B.Sc.,

39,819 05-11-2018 NA 1000
1598
7392
4

NARAYANA
RAO
MAHANTI

25-06-
1990

u
Satyam,

R&D-
(PD
Lab)

Assistant
manager/
Team
leader

M.Sc.,

62,O23 28-08-2020 NA 1005
8566
4834

4 GANESH
KUMAR
KOPPARTI

20-08-
1991

Satyanaraya
na

Product
ion

Assistant
manager/
Team
leader

M.Sc., 65,290 26-05-
2021

NA 1001
02'16
28

5 HARIKA
CHALLAPAL
LI

14-12-
2002

21

Eswararao
Late

R&D-
(PD
Lab)

Trainee
Engineer

B,TE
cH.

19,033 04-09-2023 70't'l
4492
72

1019
8764
o522

6 RAJASEKHA
R PAIOI

7-08-
2001

,1 Dharamarao Proces
S

Engine
erino

Tratnee
Process
Engineer

B.TE
CH,

15,008 15-O7-2024 NA 1020
6741
6466

7 SATISH
MARISETTI

3-12-
'1993

30 Srinu Producl
ion

Senior
Executriv
e B.Sc.,

68,227 24-07-2024 NA 1007
3tzo
5225

I NAGABABU
MONDI

20-o2-
1988

JO Satyanaray
ana

Producl
ion

Asst
Manager B.Sc.,

60,583 04-10-2023 NA '1007

8005
1691

I

NAGESWAR
ARAMACHA
NDRAR

2-12-
1977

46 Satyam Producl
ion

Assistant
manager/
Team
leader

M.Sc., 65,290 26-05-2021 NA 1001
0216
2898

10
SANYASI
NAIDU VEGI 1-0'l-

1971

53 Pydithalli, Engine
er

HK Boy

Shcla
ss

13,308 15-07-
20't9

7010
7049
74

101 5
0960
0623

1'l
CHIN NARAO
YALTABILLI 3-10-

1990

Durgarao. Engine
er

painter

lnter
23,500 '13-11-2018 70'10

4934
74

'1014

7142
3308

12
PARDASARA
DI JAWADI

23-O3-
1997

27 Koteswararao Engine
er

Fitter

tTt
23,000 21-09-

2022
NA 1011

8096
7963

IJ
MOHAN
DURGA
PRASAD
PUDI

29-08-
2005

'19 Suryarao PD Lab HK boy tTl '13,308 o8-06-2024 701',!
5886
72

1020
8174
0295

14
ANANDA
RAO
BAMMIDI

1-O2-
1988

Jt) B.Pothayya Product
ion

Asst
Manager

B.Sc., 64,369 21-'t0-2023 NA 1000
99'19
9636

15
SURENDRA
MARNI 24-12-

'1987

36 Krishna
Rao,

Produci
ion

Asst
Manager/
Team
leader

B.Sc.,
69.613 08-12-2016 NA 1006

2905
8939

16
VENKATA
SAI
PUSARLA

5-07-
1997

27 P.M.V.Nagaa
ppalaSetti

Product
ion

Senior
Executive

B.VO
c

41,376 07-10-
2020

NA 1006
4307
2830

17
CHIRANJEE
VIJAWADI 4-O1-

2000

24 Satyanarayan
a,

Engine
ering

Fitter
tTt

17,500 20-11-
2023

7011
2126
44

1 0'16
2157
3413

Details of lniured workers :-

Sr.N
o

EmpN
o

Name
Desig
natio

n

Depar
tment

lniur
ed

Statu
s

HospitalN
ame

Discga
rged
on

ESIC/
MEDICL

AIM

ESIC
Numbe

f

shift Contact
Number

Compen
sastion
paidRs
in lakhs

1 E0269 GANGADHART
AMARANA

Juntor
Chemi
st-
Analyt
ical

Qualit
v
Contr
ol

lnjured
PawanSai

Vadlapudi

29-08-
2024 ESIC 701095

576'l

AShrr
t

950208
0412

25,O0,O
00

2 E0528 SASHIKANTHB
ANDI

Execu
tive

Qualit
v
Contr
ol

lnjured
PawanSai

Vadlapudi

26-08-
2024

Mediclaim

BShII
t

E0gti76
5757

25,00,0
00

3 EO284 SAIKUMARGUD
ISA

Execu
tive

Produ
clion

lnjured
PawanSai

Vadleoudi

24-08-
2024 Mediclaim

GEN 949179
8690

25,00,0
00
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4 E0014 JAGADEESHPO
NNADA

Mana
ger/Gr
ouple
ader

Produ
clion

lnjured
PawanSai

Vadlapudi

31-08-
2024 i,,lediclaim

GEN 984900
0682

50,00,0
00

5 E0109 SRINIVASARAO
PANGA

oeput
yLilan
agerl
SrTea
mlead
er

Produ
clion

lnjured
PawanSai

Vadlapudi

31-08-
2024 Mediclaim

GEN 967661
9970

50,00,0
00

6 E0433 PRAKASHJAGA
RAPU

Execu
tive

Produ
ction

lnjured
PawanSar

VadlaDudi

24-08-
2024 Mediclaim

GEN 897886
4827

25,00,o
00

7 E0216 KASINAIDUJEE
REDDI

Senior
Execu
tive

R&D-
(PDLa
b)

lnjured
PawanSai

VrdlaoLrdi

28-08-
2024

Mediclaim
AShf

t
769336
6832

25,00,0
00

8 E0314 SANTHOSHGE
DDA

Execu
tive

R&D-
(POLa
b)

lnjured
PawanSai

Vadlaoudi

28-08-
2024 lvlediclaim

BShif
t

99't213
8425

50,00,0
00

I E0166

SATYAMRAYA
NAVARAPRAS
ADRAJUGAND
RAJU

Senor
Mana
ger/Sr
Group
leader

Oualit
v
Assur
ance

lnjured

KIMSICO
N.
Sheelana
gar

26-08-
2024

Mediclaim

GEN 900039
2223

25,00,0
00

10 E0500 ARUNAKUMAR
POTTASIRI

Mana
ger

Qualn
v
Assur
encE

lnjured

KIMSICO
N.
Sheelana
oar

25-08-
2024

Mediclaim

GEN 701340
7930

25,00,0
00

11 E0567
BABASRINIVAS
AVARMADAND

Senior
Execu
tive

Produ
clion

lnjured

KIMSIUO
N.
Sheelana
oar

29-08-
2024

Mediclaim

BShrl
t

997994
9428

50,o0,o
00

't2 E0037
JAGADEESWA
RARAOPASUP
UREDDI

Deput
yMan
agetl
Sr.Te
amlea
der

Produ
clion

lnjured lredicover 4-09-2024
Mediclaim

GEN 944',]94
1325

50,00,0
00

't3 IFS
BSivavenkataRa
tnam

HKHeI
per

Produ
ction lnjured Medicover

-MVP
28-08-
2024

ESrC 701118
0979

GEN 789324
3166

50,00,0
00

14 E0570 RAMBABUKON
DRU

uenror
Execu
tive

Produ
dion lnjured Medicover

-MVP
2-09-2024

Mediclaim
GEN 630244

6064
50,00,0
00

15 Charan KChandraSekha
I

Utality
Opera
tor

ESD lnjured Mediclver
.MVP

2-09-2024
ESIC 701123

0721

GEN 9't0003
8769

50,00,0
00

16 Charan YMaheshBabu ESD ESD lnjured Medicover 5-09-2024
ESIC 701064

9893
BShf

t
965248
7225

50,00,0
00

17 E0234 NARAYANARA
OKONDALA

Asst.
irana
ger/Te
amLe
ader

R&D-
(PDLa
b)

lnjured Medicover
.MVP

29-08-
2024 Mediclaim

GEN 701368
8706

50,00,0
00

18 E0227 DEMUDUPIKKI
Senior
Engin
eer

Engin
eering

lnjured Medicover
-MVP

Undergoin

s
treatmenl

Mediclaim

GEN E97840
8511

50,00,0
00

'19 IFS NPYDIKALYAN HK
PD
Kalya
n

lnjured Medicover
.MVP

2-09-2024
ESIC 701150

0657

GEN 951502
7074

50,00,0
00

20 Kapston BSuribabu HKBo
v

Produ
ction lnjured Medicover

-MVP
4-09-2024

ESIC 701122
3048

GEN 8''0691
4564

50,00,0
00

21 E0364
KIRANSATYAN
ARAYANA
MANDAPATI

Senior
Execu
tive

Produ
ction lnjured Medicover

.MVP
2-09-2024

lvlediclaim
ashif

t
833199
5134

50,00,0
00

E0250
WLAKSHMICH
AITANYAGAND
RETI

Senior
Execu
tive

Produ
clion lnjured

RKHosprt
al-
Ghajuwak
a

28-08-
2024 Mediclaim

BShrf
t

911072
8489

25,00,0
00

E041 5
SHANMUKHAR
AOKELLA

Chemi
st

QUAIN

Contr
ol

lnjured
l.-lshaPrim
e-
Anakapalli

26-08-
2024

701099
20/.8

AShif
t

90't089
1367

25,00,0
00

24 E0535 DHANNJAYABO
DALA

Traine
eChe
mist

QUAIN

v
Contr
ol

lnjured
UshaPrim
e-
Anakapalli

26-08-
2024 EStC 701't53

8630

AShf
t

955012
9249

25,00,0
00

E0487

SHANMUKHAR
AJUKANCHU Senior

Execu
tive

Produ
clion lnjured

UshaPrim
e-
Anakapalli

28-08-
2024 Mediclaim

AShif
t

949110
6009

25,00,0
00

26 E0464 BANGARIMID
UCIIANDAKA

Execu
tive

Produ
ciion

lnjured
UshaPrim
e-
Anakaoalli

24-08-
2024 Mediclaim

BShif
t

949343
6518

25,00,0
00

27 Kapston ChApparao HKBo
v

Produ
ction lnjured

UshaPrim
e-
Anakapalll

30-08-
2024 ESIC 701087

6274

GEN 414244
5960

25,00,0
00

28 Kapston GRajarao HKBo
v

Produ
clion

lnjured
ushaPnm
e-
Anakaoalli

27-08-
2024

ESIC 701092
8/,42

GEN 957397
0487

50,00,0
00

29 IFS NApparao HKHeI
per

Produ
dion lnjured

ushaPnm
e-
Anakaoalli

28-08-
2024

ESIC 7011'18
0899

GEN 966635
6254

25,00,0
00

30 IFS JVardhan HKHeI
per

Produ
clion lnjured

ushaPnm
e-
Anakaoalli

28-08-
2024

EStC 701123
7576

GEN 939151
8791

50,00,0
00

31
IFS RSatyanarayana HKHeI

per
Produ
clion lnjured

UshaPrim
e-
Anakapalli

2-09-2024
EStC

701021
5802 GEN 967650

6833

50,00,0
00

32 E0452 YAAMINISARA
GADAI\,4

Traine
eChe
mist

R&D.
(PDLA
b)

lnjur
ed

ushaPnm

AnakaDalli

26-08-
2024

ESrC 701123
5705

GEN 733720
9643

50,00,0
00
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33 E0316 PARAMESWAR
MOALLAKA

Execu
tive

R&D.
(PDLa
b)

lnjur
ed

LJshaPrim
e-
Anakapalli

28-08-
2024 Mediclaim

BShif
t

996655
9215

25,00,0
00

34 Kapston RamMeharBabu HKHeI
per

Produ
ction

lnjur
ed

UshaPrim
e-
Anakaoalli

27-08-
2024 ESIC 701083

3473

GEN E63922
1871

25,00,0
00

35 E0355 VAMSISARAG
ADAM

Juni
orc
hem
ist

Pro
ducl
ion

lnjur
ed

UshaPrim
e-
Anakapall
I

26-08-
2024 EStC

7011
1888

BS
hiff

917780
4774

50,00,0
00

EBP PrabathYadav PR
E

R&
D-
(HY
D)

lnjur
ed

UshaPrim
e-
Anakapall
I

28-08-
2024

Mediclai
m

GE
N

970171
4673

50,00,0
00

37 CSF DApparao Sec
urity

Ad
min

lnjur
ed

UshaPrim
e-
Anakapall
I

28-08,
2024 ESIC

6207
8798
o7

BS
hift 6360

25,00,0
00

38 SVEW MNagabushan
am

Pain
ter

ES
D

lnjur
ed

UshaPrim
e-
Anakapall
I

27-08-
2024 ESIC

70 t0
3,4.29
07

GE
N

970355
3893

25,00,0
00

39 E0302
TEJESWAM
MOYANDAV

Seni
orEx
ecut
ive

Pro
duc{
ion

lnjur
ed

LVPrasad
EyeHospit
al

28-08-

2024 Mediclai
m

BS
hift

944098
8544

50,00,0
00

1. It is submitted that the premises oflws Escientia Advanced sciences pvt Ltd.,
Plot no: ll,1l{,12 & 12, APSEZ, Atchutapuram, AnakapalliDt was

registered under Factories Act.l94g in the year 20lg with the Registration

Number: R. No. 104374. the manufacturing process in the factory is

manufacturing of Bulk Drug Intermediates. The licence limits are 243g Lp
electrical power and to employee maximum of 500 workers. Sri Kiran Reddy
Pendri, age 36 Years, S/o p. Sri. yadagiri Reddy is the occupier of the factory
and Sri Uppalapati. AppalaNarasimhaRaju, Age 52 years, S/o Sri Uppalapati.
Satyanarayana Raju is the manager of the factory. Sri Sanjay Kumar
Vaishnava s/o Dhan Das Vaishnava is the manager of the factory.

2. It is submitted that this factory was registered under factories Act l94g on 02-

02-2018 by the then Deputy chief inspector of Factories visakhapatnam and

is working regularly up to the date ofaccident.

3. It is submitted that the ricense was amended for 500 workers dt 22. r2.2o2o.

(Factory licence of rzTS Escientia Advanced Sciences pvt Ltd in Annexure

3). The plans ofthe factory were approved as prescribed under Rule 3(l)(a)

of AP Factories Rules,1950 vide Lr no: D.Dis No: AIA/Sp-rr03r20rg, dt:

02-01-2018 by the Director of Factories, A.p, Vijayawada (Annexure 4) and

further revised plans were approved for installation of additional machinery

and Construction of buildings by the Director of Factories, A.p, Vijayawada

Artioo T"ku. b" Fa"to.i"" D"p.rt-"ot - p"io, to th" o..rrr"o.. of th.
Accident on 21.O8.2O24:-
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4.

Vide Lr no: LAEO5-I 102l(35)12412024-A SEC-DOF, dt:13-03-

2024(Annexure 5).

It is submitted that the above said factory was registered by Dy chief inspector

of Factories Visakhapatnam on 02.02.2018 and issued inspection orders dt

26.03.2018 and again inspected by the then I/C Deputy Chief Inspector of

Factories, Visakhapatnam on 16-09-2020 and found non-compliance of

certain provisions under Factories Act 1948 and AP Factories Rules 1950

thereby issued inspection orders to both the occupier and manager of the

factory vide RNo 104374 dt23.09.2020. (Annexure-6)

It is submitted that the provisions related to Manufacture, Storage, Import of

Hazardous Chemicals Rules, 1989 with respect to Off-Site Emergency plans,

third party Safety Audits are not applicable to this factory as the inventory of

chemicals in the factory is less than the threshold quantity prescribed under

the said rules. Therefore, in accordance with decision of the Govemment of

Andhra Pradesh vide G.O.RI .No.487 LFB & IMS (LAB-II) Department,

dated 18-08-2020, the Director ofFactories, Andhra Pradesh in exercise of

powers vested with under Rule l2-B of AP Factories Rules, 1950, had issued

instructions to conduct an expert third party safety audit in this factory vide

Memo No.LAE05 - I 4024 I 17 I 2020- A SEC-DOF, Dt 27 .0 1 .2023 (Annexure-

71.

6. It is submitted that the Third-Party Safety audit was got performed through

wisdom safety in 2020 and the audit report was submitted in the office of Dy

Chief Inspector of Factories, Visakhapatnam on 19.0l.20ZL Again, the Third-

Party safety audit was got performed through Proactioneering consultants -
safety in 2023 and the audit report was submitted in the office of Dy Chief

Inspector of Factories, Visakhapatnam on 02. I I .2023 (Annexure-g).

7. It is submitted that the joint chief Inspector of Factories, visakhapatnam

along with the I/C Inspector of Factories, visakhapatnam-Il circle have

5.
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inspected this factory on 19.10.2022 and an improvement notice dt

25.03.2023(Aaaexure-9) was seryed against both the occupier and manager

of the factory for the non-compliance noticed.

Actloa Taken bv Factories Department - After the Occurrence of the

Accident on 21.O8.2024: -

1. It is submitted that the Soon after the receipt of the information about the said

accident, the Joint Chieflnspector ofFactories, the Deputy Chieflnspector of

Factories at Vizianagaram along with Inspector of Factories, Visakhapatnam

- II circle have immediately rushed to the factory at around 03.20 PM and

joined the eflorts in addressing the aftermath of the accident and conducted

enquiry into the accident.

2. It is submitted that the industry was found engaged in manufacturing the bulk

drugs in this factory.

3. It is submitted that there have been certain failures and inadequate safety

protocols found like Absence of Risk Assessment for the chemical involved

in the accident (MTBE), , absence of condition monitoring to the critical

process equipment etc, and the said accident was t}re outcome of these non-

compliances. Hence, there is a reason to believe that there is an imminent

danger to the safety ofthe persons employed therein, ifthe kettles/reactors are

allowed to operate for the manufacturing process without complying the

above failures, thereby "prohibitory order" was issued for not carrying the

operations until the failures are rectified and orders are revoked. The copy of

the said Prohibitory Order (Annexure-1o) is enclosed herewith.

4. It is submitted that a show cause notice along with the violations noticed in

the investigation of the accident was issued to both the occupier and manager

of the factory vide Lr.No. N7493912024,Dt 16.10.2024 (Annexure-11) and

the Charge sheet is filed in the Hon'ble additional Judicial first-class

Magistrate Court, Yalamanchili on 20.11.2024 (Annexure -12)
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5. It is submitted that immediately upon receipt of information regarding the

accident, the Joint Chief Inspector of Factories, Visakhapatnam, along with

the Deputy Chief Inspector of Factories, Vizianagaram and the Inspector of

Factories, Visakhapatnam-Il Circle, immediately visited the factory on the

day of the incident. Further inspections were also carried out on 22,0,8.2024,

24.OA.2O24, and 28.08.2o24. A detailed enquiry into the causes of the

accident was conducted, and the report was subsequently submitted to the

District Collector. (Annexure-13)

Hence in view of the above circumstances it is humbly prayed that, this Honourable

Tribunal may kindly be pleased to record this report in O.A. No.279 of 2024 and

pass such order or other orders as this Honourable Tribunal, may deem fit and proper

in the facts and circumstances of the case and thus render justice.

S.r>{.qS:. ,tzlot)u<i
Director of Fdctbrieb,

Andhra Pradesh,
Vijayawada.
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THE NATIONAL GREEN TRIBUNAL SITTING AT CHENNAI

lsEE RULE tsl /'.(*'' 
^*

rroN / trpe\L ruo...&7.?......or....&o.Al* Cs z )
6-,f;u-" crl r locz /.2oa t C?B)

Appl ica nt(s /Appel{anr(s)

To,

So- H.,6. ,"o*

Legal Practitioner for
Applicant(s)/Appellant(s)

G5

NOTICE AFTER ADMISSTON

whereas an apprication fired by the above named appricant(s) / appclrant(s) under section 14, 15, 16and 17 read with section 18 of the National Green Tribunar Act, 20.10 as in the copy annexed hereuntohas been registered and upon preliminary hearing the Tribunalhas admitted the application. 
l

Notice is hereby siven to vou ro appear before tn,. rr,or*I"'r*, Hh*", ;:i,:, 
"this matter onnT/n, l,E at /a. z^. y'.{ ; and turther you are hereby directed to fire repry atorg ,,rthsupporting documents, if any, on the said date.

"J:. 

notice that, in defaurt the said apprication / app€alwi, be heard and determined in your

Respondent(s)

Legal Practitioner for
Respondent(s)

GivenundermyhandandthesealoftheIribunal,thisthe{oayot
0 o-[-. 20 a) . r

D.rt -'

I--,
o7 -ol -ea5

lo So A.t't

*kt*
By the order of the Tribunal

6r" Registrar

-5&t0a5.

o..,I H*0+9.
h.ol,
?"-J"'
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17 killed,

The death toll is likely to go up, as bodies of several workers were feare'

trapped under the rubbte of the slab of the first floor of the fo-ur - storey

builiing; as many as 3Sl worlcrs have been workirt in two shifts in the

company and the accident occured during shift change'

Upddted - August 22,2024 08ilt am IST tublished-Au8ust21,201400 40prnlST -ANAKApALII
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an r)ghelon, in Anak p.lle, Andrr. Pradlsh, m Altust 21,2024. I Photo cilda m

At least l7 $orkers were killed and 2O others sustained bums in a maior fire that broke

out rcportedly after a reactor blast in Escientia Advanc'ed Sciences Privatg Ltd in the

Spcial Economic Zooe at Atchutapuram in Anakapalli of Andhra Pradesh on Wednesday.

The company manufactures intermediate dremicals and pharmaceutical inSredieots.

ALSO READ:MTBE solvent Ieak triSSered accident, says Andhra Home Ministe r:Pl,{

Modi expresses shock and announces relief

The death toll is likely to go up as bodies of several r,rorkers lr€re feared trapped under the

rubble of the slab of the iirst floor of the four-storey buildiog. The impact of the biast was

so strong that the severed body parts of some workers were throrm to some distance on

the company premises. Thick flames and smoke engulfed the area.
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r"-n rire tenders from Anakapalli and visakhapatnam, apart from a few from the pharma

units, rustred to the spot' Two teams of the NatioDal Disaster R'sponse force (NDRF)

were pressed into actiotr' The persoonel safely shifted a uumber of $orkers stuck on the

third floor.

I

A u/orker who was iniured in the fire accadent in a pharma cqnpanyatAP S€Z at a hosPitalat Anakapalli on

August 21, 2024. I Photoctedit: SPecial Ar'aogement

As many as 381workers have beerr worktng in t\lto shlIIS lO the Lompaiii Ti*\- 'r'::'j'::I

occurred around 215 p.m., during slrift change'

chief Mini$er N. Chandrababu Naidu oldered a higb-levet inquiry into the incident'

Slam management

A large number of workers from surrounding pharma companies' residents from [3lam

(oduIu, Maturu, SEZ Colony, members flom various workerd unions' leaders from the

CITU, CPI(M) and other parties reached the factory and expressed their anger at the

management for its alleged violation of salery norms Family members ot the workers

were s€en weePing i nconsolablY.

9799833/2024/A SECTION-DOF

3

File No. LAE05-11021(61)/7/2024-A SEC-DOF (Computer No. 2660619)

Generated from eOffice by BADAM  VENKATA SURYA PRAKASH BABU, SA(BVSPB)-A, SENIOR ASSISTANT, Factories  on 13/06/2025 11:23 am
12



spread across '10 a"'eq EscieDtia Advatrc€d sciences private Limited was set up at
Atchutapuram SEZ in 2O19 with a budget of aroutrd ?OO crore. The compatry
manufactures Active pharmaceutical Ingredietrts (ApI).

llfiinister eTrcsses $ief
IT Minister Nara lokesh expressed grief o,rer the incident aod assured complete support
to the family members of the victims.

Former Chief Minister y.S. Jagan Mohaa Reddy expressed shock and grief over rhe
incident. Extending his condorences to the bereaved families, the ySRCp president urSed
the government to en re that the inrured received the best po'sibre medical treatment.
He called upon the authorities to take immediate steps to prevent such itrcidents in
fu ture.

Police teams with forensic experts were at the site and an investigation is on.
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' :^-^^,.rii,, I' since the accident occufied' but tiu no/' there is no darity 
' - -

*'"lth",be"oorrersixhourssincetheacCloeEturLurrEi"eu!*-,1_-.--^,,^"-anft-.1rrrins 
,

Iegarding the deatn tou aniiniured workers' Though such accidents have been ccurrlng

I f requent ly, no measures have ;een taken' Do our lives matter'' a furious pharma worker
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An ambulance co.ning out of the pharma cornpany to shift the iniwrd u'orkeB to a hospital at Achutapuram

sEz in Anakapallion August 21,2024 1Photocredii:

ti 
CITU dlstrltt vic€-presldent Ganlsctii Satyanaiayai:3 said such a In.j':rr a'ci{:lenr had rot

occurred in recent times' He said 12 fire tenders were engaged in dousing the fire for over

six hours. but still the filemen were not able tobdnS the situation under control'

CPI(M) Anakapatli district secretary K Lokanadham said repeated accidents had been

occurring due to alleged negliSence and apat hy ot the managements The previou s

qovernmenrs had nor bothered and faiied to take stringent meafl.lres. Ir had becn several

!f v""rr rinae a safety audit was condu( ted'

"Only during such accidents, the authorilies form committees Later the repoTts of the

^ra imnrad " hp elleqed-
"Only during such accidents, the authorilies form committees Later the repoTts of the

committees are ignoted " he alleged'

I
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Connected flexible hose pipe from Vacuum Receiver
bottom valve to Storage tank connected transfer line
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Storage tank connected transfer line
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MTBE Transfer line laying Second floor
technical corridor to cable tray passing via first

floor

This line connected to
outside of the block to

storage tank
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Line laying to outside of the block supports and pipe line laying rack
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oFFICE OF T;E DEPUTY CHIEF INSPECTOR OF FACTORIES: VISAKHAPATNAM'

Dalez, 09 -2020.

INsPECTION ORDER (OR) NOTICE

factorles na 1948 and A P. Factories Rules' 1950 and the

Government notification issued thereon'

R. No. 104374

and rules there under'

l/c. Deputy Chief lnspector of Factories,
VisakhaPatnam'

To,
Mr. P. Kiran Reddy,
Occupier,
Sri. Ch. Subramanyam'
I\,4anaqer,
vis E-screntra ndvanced Sciences Pvt Ltd''

sv No 11 11A& 12,12A' APSEZ

iLr,rinupura. tvt. visakhapatnam ' 531 0'11'

' iffHalzffi, orecaulions in construction activity as on now in Production Block-ll

is under construction
,. 'irlv;; ;i;;;tboards in local telugu language at the entrance of the solvent

storage area.

Sir,

Upon a recent Joint lnspection of your factory by the following team. constltuted

h, th" Ao;i. ;;;;;ra pr"oesn. lndustri6i and commlrce Deparhent vide G o RT

N;. 156 dated 04.08.2020.

Srr. J. Siva Sankara Reddy'
,c. Deputy Chref lnspector of Faclones Vrsakhapatnam

S;i Srraik-Meera Subhan, l/c R O' APPCB' -
ir.i. roi*rn ),.{ir (''1 Visakhap'll"Tr -r3'
Sri. B. Surya PrakashaRao DClB' Visakhapalnam'

Sri Ch. Sityanarayana' Deputy Electrical lnspector

on 16-09.2020 at O9:OO AM it was found 1o the extent indicated below that certain

il.oui"iont of tn" n"t und Rules were not being carried out

-[he orders below are issued or repeated from previous.order' without prejudice

t, 
".y ";; i;;i fi;-om"" ,lv t"rc roi'non-compliance with tle provisions of the act

secron ,Arz, rcdu w,u, rivii'- .--:---ts 
quantities: its hazards: and the

1 Drsolav names of lhe hazardous cne

i'Jlii".i lji! i""o,i iii",i[v rt'" puuri" 
"t 

rhe entrance of the facto' 
'"'n n3l';,0..r,-

hl""

35
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1 
[:okvide 

Water Serinkter system or DCp fire modules in temporary ML storage

4. Section 41& Rute 61 F (3):_

I EiJLli,lii f,l,?i?,ffif",i:.:1j:y jpre is a chance or to catch rire2. Provioe iron srii Lejo,i,;;';";i;:;:i::re rs a chance or to catch rire.
order ro arresr ratj or w"|,u.^ *"Il L:]..1191s 

on rhe roor of produlii-on brocr_rrr inorder to affest fall o, w"rr,"^ *iJ" 
"r"."-1:tson 

Ine roof of production btock-lI inr marnlenan(e works are gorng on lhe root.
Qeptlion +1 a
ll. Para - 14:

7. Section 87 & Rule gS. Schedule_Xv_part _ ll. para4:.

',?:TJ?lJ;i:::1fl.;TiilJ:ilJff l";J,;llj,f",ion. "no "r,o 
oisp,ay MSDs

Note: You are therefore advrsed to ser
wirn,n a tortntght. ld a rectificatjon repod on points rajsed above

1 Prov,de Applcability of site notifrcation/ safely reportz. Ureate communtty awareness arouncl the faclory.

6. Section 41 - B (41 & Rute 61 SB (Dt .t3:_

1 Arrange for the display of organo
we as rnsrde the factorv. 

gram of OSEP at lhe entrance of the faclory as

I 3::.llg: .:rn":n'"cv sire; ourside the pranrJ rrovrde the details of mock dalls attended by oUtside observers.4 uonduct off time mock drjlls re., dunng N,ght time; holldavs
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FORTNIGHTLY PROGRESS REPORT ON

(To be updated and submitted by Dy.C/Fs on Sth and 20th of a month)

PHASE .IV

Ref LAE05-1 4 o24l 17 12020-A S EC-DOF Dt:27 .01 .2023

Category API Factories

State Andhra Pradesh

Date

Particulars
Lead Auditor

of Audit Team
Other Team

Audit
Dates

Date of
Receipt of
the audit

report

Whether
admitted /
whether

improvement
notice issued

S.No. R.No, Name & Address
of the Factory

identified for TP Safety
Audit

Name & Qualifications Quatifying
Experience

in API
lndustry

NameEEualifications QualifYing
Experience in
API lndustry

TP SAFETY AUDITS IN 2023
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GOVERNMENT OF ANDHRA PRADESH 
 FACTORIES DEPARTMENT 

-:- 
From:        To: 
Sri. V Suresh                            Sri. Kiran Reddy Pendri,(Age: 35 Years) 
 B. E., MBA,      S/o. Yadagiri Reddy pendri,  
Deputy Chief Inspector of Factories   Occupier,  
Visakhapatnam     Sri. Sanjay Kumar Vaishnava,     
       S/o. Dhan Das Vaishnava,  
       (Age: 56 Years), 
       Manager,  
       M/s. Escientia Advanced Sciences Pvt.  
       Ltd., APSEZ, Atchuthapuram 
       Plot No11, 11A, 12 & 12A, 
       Anakapalli District. 
  

Lr.No: A/ 339682/ 2023, Dt:   -03-2023 
 

Name & Address 
of the factory 

M/s. Escientia Advanced Sciences Pvt. Ltd., 
APSEZ, Atchuthapuram, Plot No: 11, 11A, 12 & 12A, Anakapalli 
District. 
R. No: 104374 

Audit Date 19.10.2022 

No of 
workers 
Present 

Regular 233 

Audit Team 
Members 

Sri. J. Sivasankara Reddy,   
Joint Chief Inspector of Factories, 
Visakhapatnam 

Contract 184 

Sri  P. Chinna Rao,   
I/c. Inspector of Factories, 
Visakhapatnam-II. 

Casual - 

 Total 427 

 

Improvement  Notice 
 
The following are the recommendations made by the audit team. They shall be complied 
immediately and a report in writing shall be submitted in this office within 15 days from 
the date of receipt.  

 

A. Health And Safety Policy 

1 b The Health and safety Policy has to be prepared keeping the guidelines under 
Rule 61(SB)A of AP Factory rules like arrangements for involving the workers, 
Considering safety performance of individuals in career advancement, fixing the 
responsibility of the contractors and other agencies entering the premises, 
conducting periodical audits and risk assessments, arrangements for informing, 
training and retraining of workers etc and shall be submitted  

2 c The policy shall be translated into local language also and be made available at 
all locations. 

B. Safety Department 

1 a Appoint a knowledgeable person exclusively for administration of safety and 
health at work in the factory and report the details  

File No.FCTR/146/2023-JA(A)-DCIFVSP
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C. Safety Committee 

3 a 
b 
c 
d 
e 

 The safety committee shall function and should discharge its duties towards  
Creating safety awareness among workers/ Undertaking educational, training 
& Promotional activities/ Reviewing the documents like HARA, HAZOP, Audit, 
Onsite Emergency Plan and recommendation implementation /  Carrying out 
H & S Surveys/ Looking into complaints by workers on imminent dangers etc. 
 

 Appoint a Medical Officer with the qualifications specified in Rules. The 
Medical Officer should be a member of committee to survey health of workers 
engaged in handling of Chemicals. 

D. Safety Budget 

1  Annual safety budget in the year 2021-22 is not mentioned. 

 Percentage of this budget in the total turnover of the company is not 
informed. 

No practice of separate budget allocation is being followed. Use the allocation of 
budget as a tool  

 To make provision for future improvements towards the compliance of 
legislation and recommendations from safety monitoring activities, risk 
assessment and accident investigations.  

 To ensure managers pay sufficient attention to the subject and in assessing 
future workplace safety provisions; 

 To encourage the creative thinking and proactive approach in enhancement 
of safety at workplace (Encouraging Research, Learning from Best 
Practices etc.) 

E. Information, Instructions, & Training 

1 b The Safety Data Sheets of the all intermediates derived from Key Start Material 
to finished product are not available; and some of the MSDS of intermediates 
produced are not containing properties like physical, chemical, biological, 
threshold quantities of LD50/LC50 and antidotes if any person affected.  
 
MSDS of all chemicals shall be made available and accessible to all workers 
both in English and the local language. 

2 a Arrange a separate training cell in the factory for extending continuous training 
on various aspects in safety and health at work.  

b i. The induction training for employees was not included with safety and Health 
module. It shall be designed suitably. 

ii. The induction training to contract workers was not adequately designed to 
cover all the basic aspects of health and safety at work. The training hours 
for Regular Workers should be6 to 8 Hours and Contract Workers: 2 to 4 
Hours.  

3 a Persons holding supervisory position and overseeing the handling of hazardous 
materials shall be got trained in prescribed course as detailed in Rule 61(SC) F. 
They shall also be trainers for workers in the factory  

b i. Specific retraining shall be extended to the workers whenever a new hazard 
is added in to the factory as no such practice is in force. 

File No.FCTR/146/2023-JA(A)-DCIFVSP
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J.   Hazard & Risk Control 

 ii. Arrange for a calendar for Refresher training for all workers in OHS matters 
and implement the same 

c  The data with reference to number of persons trained, Number of training Man 
hours etc shall be maintained for at least for last 2 years 

d The safety training record shall be maintained in worker wise so as to assess 
the training effectiveness and designing the future schedules 

F. Accident / Near Miss Reporting 

1 There is no record of investigations carried on in to such near miss incidents is 
available in the factory. Arrange for this system and maintain the record for at 
least 3 years.   

I.    General Working Conditions: 

 House Keeping 

1 a There are working conditions which make the floors slippery. 

b Corrosion was noticed at different locations in the passages, floors etc. 

e Drip trays should be positioned wherever necessary. 

g Walk ways across the plant as well as locations for material placement shall be 
clearly painted. 

h 
& 
i 

Conduct inter departmental competitions in the factory for good housekeeping 
and the best can be suitably awarded. Explain the house keeping standards to 
all the workers elaborately based which the competitions can be held.   

 Ventilation 

2 a Natural ventilation in different sections are inadequate, the number of air 
changes per hour should be measured in Production blocks. 

b Fumes/ vapours are being generated in the process area.  
(Suite – 1 & 2 of 2nd & 3rd floors.)Take necessary steps to render them safe. 

c Provide local exhaust system at the man holes of the reactors where the 
chemical dust / vapor is escaping into work environment and connect the same 
to a scrubber. (2nd& 3rd floors of production blocks (suite) 1 & 2.) 

d Get the ventilation study done through a competent resource for production 
blocks and other sections in the factory where only natural ventilation prevailed 
and submit the report. 

e Maintain proper record for periodical preventive maintenance of ventilation 
system.  

g Get the work environment monitored in the sections like clean rooms where the 
air is re-circulated for the minimum percentage of Oxygen and presence of 
flammable / toxic materials with on line detection systems 

 Illumination 

3 a Arrange for lighting audit towards assessing the sufficiency and suitability of 
lighting based on the nature and type of the work at each location and arrange 
for measuring the lighting level during day and night times separately in 
comparison to such assessed levels of lighting and maintain the record.  

d The possibility of formation of Glare and shadows shall be also examined during 
night time and accordingly the lighting shall be arranged to avoid them. 
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2 The HARA report needs to be immediately revised as is not covering the 
products/intermediates of the products (15no’s) produced in annexure. It shall 
be submitted in this office along with the compliance report on recommendations 
in the report. 

 

K.    Safe Operating Procedures 
1 b The SOPs shall be displayed or made available at work places for ready 

reference 
e All the SOPs shall be reviewed and updated at least once in a year or as and 

when there is a new learning by taking in to consideration the data on accidents 
& near miss incidents as well as the experiences across the industry, in order to 
enhance the safety integration in the operations even though there are no 
changes 

f Prepare written SOPs for the operations like 1) data of accident and record 
keeping and 2) definition of processing and non-processing area to restrict the 
contract workers’ entry in to the processing area 3) for the operations like 
engagement of contract worker in chemical handling and implement after 
appropriate training to the workers. 4) Shift relieving activities, engaging new shift 
relievers, working hours if the workers engaged to continue in the same shift and 
reporting to Inspectorate of Factories. 5) reporting to Inspectorate of Factories, if 
any deviations from Form-11. 6) Pre and Post employment medical 
examinations. 7) Health and Safety Surveys by safety committee along with 
Industrial Hygienist. 8) inclusion of certification of competent person in the 
confined space entry work permit. 9) The operations of boiler by contract 
workers and appropriate training to them. 10) Notifying the emergency works to 
the Inspectorate of Factories.  

b The contract workers engaged in the operations, which are not covered by 
the licences issued under Contract Labour (Abolition & Regulation ) Act. 
The Integrated annual returns were not submitted annually. The details of 
contractors are not available. 

c The operations performed by contractors namely Charan engineering – 
technical & vignan electrical work engaged in production, in which the 
contract workers are found engaged without proper license. This shall be 
dispensed with immediately. 
The operations namely dispensing, unloading, loading, transferring of drums, 
assisting directly to chemists other than non-processing area, in which the 
contract workers are found engaged without proper license. This shall be 
dispensed with immediately. Activities to be performed shall be  covered in 
CLA. 

3 a i. The contract workers are found working in activities having interface with the 
chemicals near reactors and other equipment with hazardous substances but 
they were not trained in chemical safety. This shall be addressed suitably.   

ii. Engaging the contract workers shall be avoided in charging the raw materials 
into the reactors and other operations involving transfer of chemicals which 
are part and parcel of core manufacturing activity.    

b The contract workers operations should be covered by SOPs. 

c Get the contract workers adequately trained on SOPs being adopted as the 
same was found not attempted suitably 
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L. Emergency Management 
1 a On site emergency plan is not prepared by considering all hazards 

identified in HARA as well as associated worst cases among the all-
credible cases. 

b No steps were found taken to make the workers aware of Onsite emergency plan 
and its details. Arrange for training on this topic immediately. 

c The scenarios identified are only for raw materials, no emergencies identified 
based on the chemical in process like chances of runaway reactions and the 
emergencies associated with the specific processes. 

d The possible emergencies shall be reviewed based on the industry experience 
and internal assessments once in every year. The onsite emergency plan shall 
also be revised based on this review.   

e The emergency plan is not reflecting the arrangement made if any for 
summoning the outside help rescue, firefighting, urgent medical needs. Ensure 
their coverage while revising the plan. 

 

M.  Maintenance and Condition Monitoring 
1  Statutory tests should be added in the Preventive maintenance schedules for all 

equipment & instruments etc… 

2 a All the parts of plant, equipment and machinery, failure of which can rise to 
emergency situation shall be got identified and tested once in 2 years as per the 
test procedure evolved by the competent person and record shall be maintained 

b All the parts of plant, equipment and machinery, failure of which can rise to 
emergency situation shall be got identified and examined by the competent 
person once in a month. 

3 Get all parts of lifting machinery found being used like chain pulley blocks 
including their lifting tackles thoroughly been examined by a competent person 
immediately and in future once in 12 months. 
Get all parts of lifting machinery found being used like chain pulley blocks 
including their lifting tackles thoroughly not been examined in the presence of 
competent person. Hence it is treated as not tested and test it once again. 

4 a i. Get the pressure plants including pressure vessels having pressure greater 
than atmospheric pressure like air receives been examined and tested as per 
the prescribed periodicity by a competent person. The Pressure vessels 
tested and examined not in the presence of competent person. Hence it is not 
considered as tested, and test it once again. 

ii. The mountings of pressure vessels like SRV are found not got tested & 
examined by the competent person approved by the Director of Factories, AP  

b The pressure vessels were found due for Hydrostatic tests. Get them tested 
immediately as prescribed. 

 On 02/08/2022, tested pressure vessels are  – 28 no’s from 15:20 
hrs. to 20:15 hrs. 

 04/8/2022 total pressure vessels – 20 from 9:30 hrs. to 17:40 hrs. 
and 10 lifting  tackles, 6 safety belts. 

5 All instruments and safety devices used in the process shall be tested before 
taking into use and after carrying out any repair to them and shall be examined 
periodically once in a month, by a competent person approved by the Director of 
Factories, AP, Vijayawada and record shall be maintained. 

File No.FCTR/146/2023-JA(A)-DCIFVSP

153



6 
 

9 Get the factory buildings certified for their stability by the competent person 
approved by the Director of Factories, AP. Get the building certified immediately 
and furnish the details of the same.  

 

N. Work Permit System 
2 a The physical fitness of the worker shall be cross checked each time a worker is 

engaged in an activity covered by permit system 

 

O. Process Safety 
1. a Provide rupture discs in addition to SRV to all SS reactors and Rupture discs to 

GLRs in the factory. 

b Determine the size of SRV/RD based on the vent size calculations made for 
each reactor and maintain the record of the same. 

4 b Automatic vacuum cut off arrangements should be made to the vacuum pump; 
so as to limit the vacuum in safe limits at all times. 

5 a. Provide suitable provisions such as automatic and remote control systems for 
controlling the effects of dangerous chemical reactions. 

b. Provide automatic flooding or blanketing or other effective arrangements to 
come into operation in the event of failure of such control arrangements. 

c. Provide automatic audio-visual warning devices to the reactors preferably by 
integrating with process correction systems 

d. Arrange for process heating in equipment is designed to automatic control 
and cut off the heating below the predetermined safe limit and arrange for 
checking them daily and tested once in a month  

e. Provide an automatic feed cut off arrangement provided to stop the addition 
of materials into reactor if the process conditions excessively deviate from 
normal limits 

f. Arrange for all safety instrumentation checking daily and testing once in a 
month. Checks in daily rounds should be maintained in log Book. 

6 Arrange all the reactors in which exothermic/ runaway reactions /distillations are 
being carried on either in isolation or installed in separate sheds 

11 Production in the factory involves handling of toxic chemicals. Provide sufficient 
continuous exhaust arrangement  to said process  and get it interlocked with the 
said process so as to ensure the process can not be carried on without the 
operation of said ventilation system 

12  Through ventilation system needs to be provided in all production blocks and 
processing areas. 
(Suite 1 & 2, 2nd& 3rd floor.) 

14 The serious operations are involved in Hydrogenation processes, special 
strategy should be developed to mitigate untoward incidents. Submit the same. 

17 Arrange for studying the critical properties like Minimum Ignition energy (Layer/Cloud), 
particle size, and minimum dispersal concentration etc…for all the powders and 
based on the finding, take necessary steps for prevention of dust explosions for 
the powders having the property of like Minimum Ignition energy less than 10mJ. 

18 a Provide suitably designed chemical and heat resistant full body suits to the 
workers engaged in charging of chemicals in to reactors  either with SCBA or 
online air supply  

19 b Get the scrubbers functioning interlocked with process continuity so as to 
interrupt the process if the scrubber failed to function 

c Arrange for periodical sampling of scrubbing media in scrubbers and analysis 
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for its potentiality and maintain the data  
22 The initiatives like timely intervention, correction, counseling or coaching 

designed and being practiced for abnormal behavior of workers at work 
especially in the areas of chemical safety & Process Safety. 

 

P. Fire Safety 

21 a. Identify all process, storages, equipment and plants where in serious 
explosion and flash fire hazards are present and propose them only in a 
segregated buildings  

b. Identify all industrial processes involving serious fire hazard and locate 
them locate them  in buildings or work places separated from one another 
by walls of fire-resistant constructions 

22 
The equipment having serious fire hazard like reactors, centrifuges etc  shall be 
isolated from rest of the work place. 

23 
Provide electrical interlocking to the dampers in ventilation ducts with smoke/ 
heat detection system 

24 
The Gas cutting operations shall be carried on with relevant precautions like 
cylinder handling, PPE, Flash back arrester, gauges in good condition etc 

34 The fire fighting systems in the factory are not in proportion to the fire load 
potential in the factory thereby the factory is not self sufficient. Get the fire 
safety audit done through an expert third party and submit the compliance 
report 

35 Arrange for well ventilated rooms of fire resisting constructions which are 
isolated from the remainder of the building by fire walls and self closing fire 
doors for keeping the flammable liquids, if any, intended for batch production 
requirements in production blocks 

36 Provide Fire resisting doors at appropriate places along the escape routes to 
prevent spread of fire and smoke, particularly at the entrance of lifts or stairs 
where funnel or flue effect may be created inducing an upward spread of fire 

39 Arrangements should be made for removing the smoke immediately after a fire in an 
enclosed area  

 

Q. Storage and Handling 

2 
Provide standby storage container equal to biggest container in order to transfer 
the hazardous substances if any defect develops in any of the container 

4 
Provide the bund walls independently to each of the Bulk storage tanks, 
process storage tanks, receivers containing flammable, toxic and corrosive 
chemicals (instead of common bund walls) in order to reduce the risk. 

 

R. Equipment Safety 

7 Driers: 

 Provide safety ventilation system to dilute flammable mixture in air to limit 
the concentration to 25% LEL. 

 Provide arrangements to prevent dripping of combustible substances on 
electric heaters or burner flame. 

 

S. Electrical Safety 

6 
The rubber mats should be examined periodically by an authorized person and 
record of such examinations shall be maintained and made available during 
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inspection. 

 

U. Additional Recommendations:- 
 

Recommendations 

1. Provide Latch to the hook of the mobile crane. 
 

2. Provide fire module over the furnace oil panel board. 
 

3. Provide Iron grill below the transport sheets over the roof of boiler in order to arrest 
fall of workers whenever maintenance works are going on the roof.  

4.  Provide fire module over the panel board in power house.  
 
5. Provide water sprinkler system in commercial block 2,3,4, in production block. 
 
6. Provide bushes to the legs of the stands in production block.  
 
7.  Provide water sprinkler system in Kilo lab (Commercial block -2). 

 

 

 

 

Deputy Chief Inspector of Factories, 

                      Visakhapatnam 

 

Copy submitted to the Director of Factories, Andhra Pradesh, Vijayawada. 

Copy submitted to the Collector & District Magistrate, Anakapalli. 
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OFFICE OF THE DEPUTY CHIEF INSPECToR oF FACTORIES, VIZIANAGARAM

No .R.No. 104374 /2o24lsoecial, Dt. 24-08-2024

Sub: Factories Act &A.P. Factories Rules, 1950 - Accidents - Fatal accident in

l\r/S Escientia advanced sciences Private Limited ,Plot No 1 1,1 1Aj2,12A ,

APsEz,Atchutapuram ,Anakapalli District on 21.08.2024 at 2.20 PM -
Violation of certain provisions of Act & Rules - Prohibitory Orders issued -
Reg

Ref: 1. Telephonic Message of accident at 2.45 PM on 21.O8.2024 by ZM Apllc
Anakapalli

2. Preliminary lnvestigation of the accident by Jojnt Chief lnspector of
Factories, Visakhapatnam along with Deputy Chief lnspector of

Factories, Vizianagaram and lnspector of Factories, Visakhapatnam -ll
on 21.08.2024 at 3.'15 PM

On 21-08-2024 in "A " shaft the distitled N,4ethyt Tert-Butyt Ether (MTBE) from the

reactor in 2nd floor was being collected in the100 Lts receiver and then transferring

from receiver to out side storage tank of 10 KL capacity at west sjde of block by

applying Nitrogen pressure . The boiling point of MTBE is 55 oc and flash point is -
28 oc. The LEL and UEL are 1.6% and 15.1% respectively. At about .1.55 pN,4 the

workers have observed that the leakage from flange at first floor and falling through

cable opening floor cut and is falling on MCC panel located at ground floor.The entire

building was provided with recirculated AHU by providing ducts in all floors and main

AHUS are located at ground floor The N,TBE vapours at ground floor and first floor

are sucked through AHU and circulated to all other areas like pD LAB and other

rooms - .At abool 2.20 PM due to some ignition source e ther at electrjcal panel or

static charge ,the vapours accumulate( heavily in the ground floor and spreaded

through AHU duct caught fire and exploded heavily due to vapour cloud explosion.

Due to that impact MCC panel blasted and the walls of pD lab and AHU corridor

wails ,ducts of AHU and false ceiling in the ground floor were found collapsed and

flre wltlr srrruke spreaded Lo tlle all 4 llouts alld resulUllg l lo deatlt uf l7_wurkets i,lrd

injuries to 38 workers .

During enquiry ofthis accident on 21-08-2024 aI2.2O PM by Joint chief lnspector of

Factories, Visakhapatnam along with Deputy Chief lnspector of Factories,

Vizianagaram and lnspector of Factories, Visakhapatnam-ll, it was found that the said
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2
accident had taken place as a result of non-compliance of various statutory

obligations prescribed under the Factories Acl and Rules made there under as follows.

a. Hazatd Analysis & Risk Assessment study was not carried on for

manufacturing of RGP (Remigepant sulphate) product and not submitted the

report along with compliance of recommendations to the office at least 15 days

before commencement of process

b. Hazatd & Operability Study for qualitative assessment of risk was not carried
for manufacturing ofRGP (Remigepant sulphate) product duly considering
the risks due to MTBE solvent and not submitted the report along with
compliance of recommendations to the offlce at least 15 days before
commencement of process

Condition monitoring of the pipelines carrying the MTBE to ensure mechanical

integrity was not done by a competent person

The condition imposed while approving the plans vide Lr No LAEo5-

1 102'l(35Y2412024-ASEC-DOf-dt 13.03.2024 that balconies shall be provided

for all the elevated floors of process building s where hazardous chemicals are

being stored /processed was not complied with

c.

d.

ln view of the above observations. there is a reason to believe that there is an

imminent danger to the life and health people working therein if the operations are

allowed to be carried on. Therefore, the following prohibitory orders are issued.

Prohibitorv Orders

1. Section 40(2) :.

Carrying on the manufacturing operations /Processes in the Production block is

hereby PROHIBITED with immediate etfect until-

(i) Hazard Analysis & Quantitative Risk Assessment study shall be carried

for manufacturing of RGP (Remigepant sulphate) product and

submitted the report along with compliance of recommendations to the

office

(ii) Hazard & Operability Study for qualitative assessment of risk shall be

carried duly considering the risks due to MTBE solvent and submitted

the report along with compliance of recommendations to the office

the pipelines carrying the hazardous chemicals like IMTBE shall be got

tested by a competent person to find out the defects and produce the

record

(iii)
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(iv) Balconies shall

process buildings

/processed

3

be provided for all the

where hazardous chemicals

The prohibitory orders

until they are revoked.

are issuedwith immediate effect and shall be in force

Deputy C)(e
Vizianag

To

l.Sri.Kiran Reddy Pendri , Occupier.
S/o Yadagiri Reddy pendri

2.Sri.sanjay Vaishnava, l\.4anager.

M/S Escientia advanced sciences Private Limited ,Plot No 11,1 1Aj2j2A ,

APSEZ,Atchutapuram ,

Anakapalli District
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Detailed enquiry report in to the Fatal accident &Fire 
incident occurred in M/S Escientia Advanced Sciences 

Private Limited, Plot No: 11,11A,12 & 12 , APSEZ , 
Atchutapuram, AnakapalliDt, on 21-08- 2024 at about 

02:20PM. 

Endt NO:A/388310/2024, dt: 12-09-2024 

PART-I: Abstract 

Type of Accident Explosion 

Nature of Accident Fire 

Dater & Time of Accident On 21-08-2024in General Shift at about 2:20 PM 

Source of 
Information 

Telephonic 

Telephonic call from the management of Atchyuta 
Laboratories Pvt Ltd., Atchutapuram at about 03:05 
PM on 21-08-2024. 
 

Media -- 

Form No. 18 Received in this office on 24-08-2024 

Complaint -- 

Name & Address  
of the factory 

M/S Escientia Advanced Sciences Pvt Ltd., Plot 
no: 11,11A,12 & 12 , APSEZ , Atchutapuram, 
AnakapalliDt 

Manufacturing Process Bulk Drug Intermediates  , 

Name of the Occupier 

Sri Kiran Reddy Pendri,  
Age 36 Years,  
S/o Sri. P. Yadagiri Reddy  
 

Name of the Manager  
Sri Uppalapati. AppalaNarasimhaRaju, 
Age 52 years, 
S/o Sri Uppalapati .SatyanarayanaRaju 

 
Deceased 
&Injured 

 No:1 

Name  

List enclosed separately 
Total 17 deceased workers and 39 injured workers. 

Designation 

Age  

Employment  

Wage  

Native of  

ESI  

Date of Investigation 
on 21-08-2024 by Joint Chief Inspector of Factories, 
Visakhapatnam along with Deputy Chief Inspector of 
Factories, Vizianagaram& Inspector of Factories, 
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Visakhapatnam-II and continued further enquiry by Joint 
Chief Inspector of Factories, Visakhapatnam along with 
Deputy Chief Inspector of Factories, Vizianagaram& 
Inspector of Factories, Visakhapatnam-II on 22-08-
2024, and again by the Deputy Chief Inspector of 
Factories, Vizianagaram& Inspector of Factories, 
Visakhapatnam-II on 24-08-2024 at about 03:00 PM 
and continued further enquiry by JCIF VSP on 28-08-
2024. 

Investigated 
By 

Name 
Sri. J.SivaSankara 

Reddy 
Sri G.V.V.S.Narayana,                     

Sri. P. ChinnaRao 

Designation 
Joint Chief Inspector of 

Factories, 
Visakhapatnam 

Deputy Chief Inspector 
of Factories, 

Vijayanagaram. 
& 

Inspector of Factories, 
Visakhapatnam-II Circle. 

Statements 
recorded 

Name 1) Sri KondalaNarayanaRao 

Designation Assistant Manager, PD 

Name 2) Sri P.Jagadesh 

Designation Production Manager 

Name 3) Sri K.ShanmukaRaju 

Designation Senior Executive 

Ameliorativ
e Measures 

ESI  -- 

Ex-gratia --list enclosed-- 

Medical Exp -- 

Job  -- 

Causes of 
accident 

Root 
Caus

e 
Incident 

1. Failed to provide Rotometersto the receivers 

for to control (Regulate) nitrogen pressure. 

 
2. Failed to test the pipe lines carrying the 

Hazardous chemicals like MTBE solvent 

with the competent person approved by the 

Director of Factories, A.P, Vijayawada once 

in two years to find out the defects in the 

pipe lines and joints. 

3. Failed to examine all the parts of the 

equipment and machinery, failure which can 

rise to emergency shall be got identified and 

examined by competent person once in a 
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month, a record shall be maintained. 

4. Failed to keep the electrical MCC panel 

board in a separate room which was 

installed on the ground floor just below the 

solvent transpiring pipe line joints. 

5. Failed to close the cable opening cut on the 

first floor after installation of the solvent 

transfer pipe lines and electric cables. 

6. Failed to follow preventive maintenance 

schedule of the pipe lines as per the SOP 

and also failed to adopt and appoint cross 

check mechanism with the senior officers in 

the factory. 

7. Failed to declare emergency and evacuate 

all the workers working in the entire 

production block immediately after noticing 

the leak of highly flammable solvent MTBE, 

to avoid human loss. ( 12 minutes time from 

2.08 PM to 2.20 PM) 

8. Failed to provide detectors with alarms in all 

the floors of the production block for early 

detection of the solvent vapours. 

 

 

Injury List Enclosed (Total 39 workers) 

Supplementary, 
If any 

 

Action Taken 

Issued Prohibitory order and Show Cause Notice 
along with Inspection Orders to both the Occupier 
and Manager of the factory by theDeputy Chief 
Inspector of Factories, Vijayanagaram. 
 

Enclosures 
(Copies Only) 

Form no 
-18 

 Photos  FIR  

PM 
Report 

-- Statements  Sketch -- 

SCN -- I.Os -- P. Os  
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PART-II 

1) INFORMATION 
 

I have received a telephonic call from the management of M/S Atchyuta 

Laboratories pvtLtd., Atchutapuram at about 03:05 PM on 21-08-2024 ,informing 

that a blast occurred in Escientia Advanced Sciences Pvt Ltd., Atchutapuram in 

which 15 workers were affected and are shifting to the hospitals. Immediately I 

have informed the same to the Deputy Chief Inspector of Factories, Vizianagaram, 

the Deputy Chief Inspector of Factories, Vizianagaram stated that they have 

already received message from Zonal Manager APIIC, Atchutapuram and are 

rushing to the factory along with Inspector of Factories, Visakhapatnam-II, both 

Deputy chief Inspector of Factories, Vizianagaram& Inspector of Factories, 

Visakhapatnam-II went to parawada for to attend a meeting in Parawadacalled by 

the Collector and District Magistrate Anakapalli District . The Deputy Chief 

Inspector of Factories, Vizianagaram& Inspector of Factories, Visakhapatnam-II 

reached to the spot at about 03:15 PM mean while they have contacted nearby 

factories for fire tenders as well as ambulance vans. After receiving the information 

I have rushed to the factory from Visakhapatnam and reached at 04.30 PM. When I 

reached to the spot, fire was controlled and a little bit smoke is emanating from the 

floors due to burning of electrical cables and other materials. The Fire department 

officials are extinguishing the fire, the other government departments like revenue, 

Police, Factories, PollutionControl Board, Industries, Labour, APIIC and drug 

departments are helping in emergency operations. The Collector and District 

Magistrate AnakapalliDistrict and Superintendent of Police AnakapalliDistrict have 

monitored the emergency operations from the time of incident to 5.30 AM on 22-08-

2024. 

 

2) ABOUT THE FACTORY 
 

M/s. Escientia Advanced Sciences Private Limited, Plot No: 11,11A,12 & 12, 

APSEZ, Atchutapuram, AnakapalliDt, is an existing MAH-B  category  factory i.e. 

2m(i) factory with R. No. 104374, the manufacturing process in the factory is 

manufacturing of Bulk  Drug Intermediates. The license limits are 2438 HP electrical 

power and to employee maximum of 500 workers. Sri Kiran Reddy Pendri, age 36 

Years, S/o P. Sri. Yadagiri Reddy is the Occupier of the factory (Cell number is 

9849009666) and Sri Uppalapati. Appala NarasimhaRaju, Age 52 years, S/o Sri 
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Uppalapati. Satyanarayana Rajuis the manager of the factory (Cell number is 

9849002336). The plans of the factory were approved vide  Lr no: D.Dis No: 

A1/VSP-II/03/2018, dt: 02-01-2018 by the Director of Factories, A.P, Vijayawada and 

further revised plans were approved for installation ofadditional machinery and 

Construction ofbuildings by the Director of Factories, A.P, Vijayawada Vide Lr no: 

LAE05-11021(35)/24/2024-A SEC-DOF, dt:13-03-2024. This factory was registered 

under factories Act 1948 on 02-02-2018 by the then Deputy chief inspector of 

Factories Visakhapatnam and is working regularly up to the date of accident. 

 
3) INCIDENT 

In this factory there was only one production block consisting of 4 suits with 3 floors, 

in the 4th suit QA, QC,&Pilot plants are existingand in 1st, 2nd and 3rd floors in all suits 

reactors are installed .On 21-08-2024 in 2ndfloor in suit-II while performing FCP-3 

process, Methyl tert butyl Eather (MTBE) solvent is under distillation in reactor R 

2220, which is of capacity 3KL, the distilled solvent is collecting in vacuum receiver 

VR-2220,under vacuum which is of capacity 0.5 KL. The receiver is located at the 

back side of the reactor (R-2220). The distilled solvent which was collecting from the 

receiver in second floor,and was pumping to the separate storage tank (MLST-340) 

which was located in the ground floor west side outside of the production block,  

which is of capacity 10 KL. 

 
During transferring of the distillate from vacuum receiver to the storage tank through 

one and half inch SS pipe line by applying nitrogen pressure there was a leak of 

solvent (MTBE) was observed in the 1st floor technical area in suit-II, near the flange 

joint, the flange joint is 3 m away from the 1st floor (1st floor flooring to leakage flange 

height) adjoining south side wall of the production block. The leaked solvent which 

was leaking from the flange joint was fell on the 1st floor and on electrical panel 

board directly which was located on the ground floor, meanwhile MTBE solvent 

vapours are sucked  into the entire air handling unit (AHU) ductsystem in first floor, 

and ground floor,  the AHU was installed on the ground floor. When the leaked 

solvent fell on the electrical panel board either friction while falling solvent on the 

electrical panel board or due to  heat on the electrical panel board , or due to static 

spark was generated and electrical panel board blasted  with big sound, 

simultaneously the solvent vapours which was accumulated in the duct in the first 

floor and ground floor  also cached the spark and exploded with big sound, due to 
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vapour cloud formed in the ducts in ground floor and in first floor, in this blast the 

brick walls were collapsed and the false ceiling was collapsed and fell down on the 

ground floor, due to this explosion some of the workers were trapped in the fire, brick 

walls , smoke,  and 17 workers were died,and 39 workers were injured due to fire, 

broken of window glasses, smoke andbreaking of brick walls and were admitted in 

different hospitals i.e., 1) Usha Prime Hospital, Anakapalli, 2) PawanSai Hospital, 

Vadlapudi, Visakhapatnam. 3) KIMS Icon Hospital, SheelaNagar, Visakhapatnam. 4) 

Medicover Hospital, Venkojipalem, Visakhapatnam, and 5) Arka hospital Gajuwaka, 

Visakhapatnam, and are undergoing treatment. 

 
Details of Deceased Workers: 

S. No Employee Name 
Date of 
Birth 

Age 
Fathers Name  Departmen

t  
Designatio

n Qualification 
Gross 
Salary 

Date Of Joining 
in to service  

ESIC 
Numb

er  

PF 
Number 

 

1 

 

RAMI REDDY 
NEELAPU 

 

20-08-
1975 

49 NarasimhaRer
ddy 

R&D-(PD 
Lab) 

Associate 
General 
Manager/
Associate 
Director 

 

Ph.D., 
2,02,458 04-07-2018 NA 100036

72528 

 

2 

 

PRASANTH 
HAMSA 

 

22-08-
1990 

34 Satyanarayan
a, 

Productio
n 

Senior 
executive 

 

B.Sc., 
39,819 05-11-2018 NA 100015

987392
4 

 
 

3 

 
 
NARAYANA 
RAO MAHANTI 

 
 
25-06-
1990 

34  
Satyam, 

R&D-(PD 
Lab) 

Assistant 
manager/
Team 
leader 

 
 
M.Sc., 

62,023 28-08-2020 NA 100585
664834 

 
 

4 

 
 
GANESH 
KUMAR 
KOPPARTI 

 
 
20-08-
1991 

33  
Satyanarayana 

Productio
n 

Assistant 
manager/
Team 
leader 

M.Sc., 65,290 26-05-
2021 

NA 100102
1628 

 
 

5 

 
 
HARIKA 
CHALLAPALLI 

 
 
14-12-
2002 

21  
Eswararao 
Late 

R&D-(PD 
Lab) 

Trainee 
Engineer 

 
 
B.TECH. 

19,033 04-09-2023 701
144
927
2 

101987
640522 

 

6 

 

RAJASEKHAR 
PAIDI 

 

7-08-
2001 

23 Dharamarao Process 
Engineeri
ng 

Trainee 
Process 
Engineer 

 

B.TECH. 
15,008 15-07-2024 NA 102067

416466 

 
 

7 

 
 
SATISH 
MARISETTI 

 
 
3-12-
1993 

30 Srinu Productio
n 

Senior 
Executrive 

 
 
B.Sc., 

68,227 24-07-2024 NA 100737
265225 

 

8 

 

NAGABABU 
MONDI 

 

20-02-
1988 

36 Satyanarayan
a 

Productio
n 

Asst 
Manager 

 

B.Sc., 
60,583 04-10-2023 NA 100780

051691 

 
 
 

9 

NAGESWARA
RAMACHAND
RAR 

2-12-
1977 

46 Satyam Productio
n 

Assistant 
manager/
Team 
leader 

M.Sc., 65,290 26-05-2021 NA 100102
162898 

 

10 
SANYASI 
NAIDU VEGI 

 

1-01-
1971 

53 Pydithalli, Engineer HK Boy  

8thclass 
13,308 15-07-

2019 
701
070
497
4 

101509
600623 
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11 
CHINNARAOY
ALLABILLI 

 

3-10-
1990 

33 Durgarao. Engineer painter  

Inter 
23,500 13-11-2018 701

049
347
4 

101471
423308 

 

12 
PARDASARADI 
JAWADI 

23-03-
1997 

27 Koteswararao Engineer Fitter  

ITI 
23,000 21-09-

2022 
NA 101180

967963 

 

13 
MOHAN 
DURGA 
PRASAD PUDI 

 

29-08-
2005 

19 Suryarao PD Lab HK boy ITI 13,308 08-06-2024 701
158
867
2 

102081
740295 

 
14 

ANANDA RAO 
BAMMIDI 

 
1-02-
1988 

36 B.Pothayya Productio
n 

Asst 
Manager 

B.Sc., 64,369 21-10-2023 NA 100099
199636 

 
15 

SURENDRAM
ARNI 

 
24-12-
1987 

36 Krishna 
Rao, 

Productio
n 

Asst 
Manager/
Team 
leader 

 
B.Sc., 

69,613 08-12-2016 NA 100629
058939 

 

16 
VENKATA SAI 
PUSARLA 

 

5-07-
1997 

27 P.M.V.Nagaapp
alaSetti 

Productio
n 

Senior 
Executive 

 
 
B.VOC 

41,376 07-10-
2020 

NA 100643
072830 

 
17 

CHIRANJEEVIJ
AVVADI 

 
4-01-
2000 

24 Satyanarayana, 
 

Engineeri
ng 

Fitter  
ITI 

17,500 20-11-
2023 

701
121
264
4 

101621
573413 
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Details of Injured workers :- 
 

 

Sr.No EmpNo Name Designat
ion 

Departm
ent 

Injured 
Status 

HospitalNa
me 

Discgarg
ed on 

ESIC/ 
MEDICLAI

M 

ESIC 
Numbe

r 

Shift ContactNu
mber 

Compensa
stion 

paidRs in 
lakhs 

1 E0269 GANGADHARTAM
ARANA 

JuniorCh
emist-
Analytica
l 

Quality 
Control Injured PawanSai-

Vadlapudi 29-08-2024 ESIC 701095
5761            

AShift 95020804
12 

25,00,000 

2 E0528 SASHIKANTHBAN
DI 

Executiv
e 

Quality 
Control Injured PawanSai-

Vadlapudi 26-08-2024 Mediclaim  BShift 80967657
57 

25,00,000 

3 E0284 SAIKUMARGUDIS
A 

Executiv
e 

Producti
on Injured PawanSai-

Vadlapudi 24-08-2024 Mediclaim  GEN 94917986
90 

25,00,000 

4 E0014 JAGADEESHPON
NADA 

Manager
/Grouple
ader 

Producti
on Injured PawanSai-

Vadlapudi 31-08-2024 Mediclaim  
GEN 98490006

82 
50,00,000 

5 E0109 SRINIVASARAOPA
NGA 

DeputyM
anager/S
rTeamle
ader 

Producti
on Injured PawanSai-

Vadlapudi 31-08-2024 Mediclaim  

GEN 96766199
70 

50,00,000 

6 E0433 PRAKASHJAGAR
APU 

Executiv
e 

Producti
on Injured PawanSai-

Vadlapudi 24-08-2024 Mediclaim  GEN 89788648
27 

25,00,000 

7 E0216 KASINAIDUJEERE
DDI 

SeniorEx
ecutive 

R&D-
(PDLab) Injured PawanSai-

Vadlapudi 28-08-2024 Mediclaim  AShift 78933668
32 

25,00,000 

8 E0314 SANTHOSHGEDD
A 

Executiv
e 

R&D-
(PDLab) Injured PawanSai-

Vadlapudi 28-08-2024 Mediclaim  BShift 99121384
25 

50,00,000 

9 E0166 
SATYANARAYANA
VARAPRASADRAJ
UGANDRAJU 

SeniorM
anager/S
rGrouple
ader 

Quality 
Assuranc
e 

Injured 

KIMSICON
-
Sheelanag
ar 

26-08-2024 Mediclaim  

GEN 90003922
23 

25,00,000 

10 E0500 ARUNAKUMARPO
TTASIRI Manager 

Quality 
Assuranc
e 

Injured 

KIMSICON
-
Sheelanag
ar 

26-08-2024 Mediclaim  

GEN 70134079
30 

25,00,000 

11 E0567 BABASRINIVASAV
ARMADANDU 

SeniorEx
ecutive 

Producti
on Injured 

KIMSICON
-
Sheelanag
ar 

29-08-2024 Mediclaim  

BShift 99799494
28 

50,00,000 

12 E0037 
JAGADEESWARA
RAOPASUPURED
DI 

DeputyM
anager/S
r.Teamle
ader 

Producti
on Injured Medicover-

MVP 4-09-2024 Mediclaim  

GEN 94419413
25 

50,00,000 

13 IFS BSivaVenkataRatn
am 

HKHelpe
r 

Producti
on Injured Medicover-

MVP 28-08-2024 ESIC 701118
0979 

GEN 78932431
66 

50,00,000 

14 E0570 RAMBABUKONDR
U 

SeniorEx
ecutive 

Producti
on Injured Medicover-

MVP 2-09-2024 Mediclaim  GEN 63024460
64 

50,00,000 

15 Charan KChandraSekhar UtilityOp
erator ESD Injured Medicover-

MVP 2-09-2024 ESIC 701123
0721 

GEN 91000387
69 

50,00,000 

16 Charan YMaheshBabu ESD ESD Injured Medicover-
MVP 5-09-2024 ESIC 701064

9893 
BShift 96524872

25 
50,00,000 

17 E0234 NARAYANARAOK
ONDALA 

Asst.Man
ager/Tea
mLeader 

R&D-
(PDLab) Injured Medicover-

MVP 29-08-2024 Mediclaim  
GEN 70136887

06 
50,00,000 

18 E0227 DEMUDUPIKKI SeniorEn
gineer 

Engineer
ing Injured Medicover-

MVP 
Undergoing 
treatment 

Mediclaim  
GEN 89784085

11 
50,00,000 

19 IFS NPYDIKALYAN HK PD 
Kalyan Injured Medicover-

MVP 2-09-2024 ESIC 70115
00657 

GEN 95150270
74 

50,00,000 

20 Kapston BSuribabu HKBoy Producti
on Injured Medicover-

MVP 4-09-2024 ESIC 70112
23048 

GEN 81069145
64 

50,00,000 

21 E0364 
KIRANSATYANAR
AYANA 
MANDAPATI 

SeniorEx
ecutive 

Producti
on Injured Medicover-

MVP 2-09-2024 Mediclaim  
BShift 83319951

34 
50,00,000 

22 E0250 VVLAKSHMICHAIT
ANYAGANDRETI 

SeniorEx
ecutive 

Producti
on Injured 

RKHospital
-
Ghajuwaka 

28-08-2024 Mediclaim  
BShift 91107284

89 
25,00,000 

23 E0415 SHANMUKHARAO
KELLA Chemist Quality 

Control Injured UshaPrime
-Anakapalli 26-08-2024 ESIC 701099

2048 
AShift 90108913

67 
25,00,000 

24 E0535 DHANNJAYABOD
ALA 

TraineeC
hemist 

Quality 
Control Injured UshaPrime

-Anakapalli 26-08-2024 ESIC 701153
8630 

AShift 95501292
49 

25,00,000 

25 E0487 

SHANMUKHARAJ
UKANCHU 
 
 

SeniorEx
ecutive 

Producti
on Injured UshaPrime

-Anakapalli 28-08-2024 Mediclaim  

AShift 94911060
09 

25,00,000 

26 E0464 BANGARINAIDUC
HANDAKA 

Executiv
e 

Producti
on Injured UshaPrime

-Anakapalli 24-08-2024 Mediclaim  BShift 94934365
18 

25,00,000 

27 Kapston ChApparao HKBoy Producti
on Injured UshaPrime

-Anakapalli 30-08-2024 ESIC 70108
76274 

GEN 81424459
60 

25,00,000 

28 Kapston GRajarao HKBoy Producti
on Injured UshaPrime

-Anakapalli 27-08-2024 ESIC 70109
28442 

GEN 95739704
87 

50,00,000 

29 IFS NApparao HKHelpe
r 

Producti
on Injured UshaPrime

-Anakapalli 28-08-2024 ESIC 70111
80899 

GEN 96663562
54 

25,00,000 

30 IFS JVardhan HKHelpe
r 

Producti
on Injured UshaPrime

-Anakapalli 28-08-2024 ESIC 70112
37576 

GEN 93915187
91 

50,00,000 

 
31 IFS RSatyanarayana HKHelpe

r 
Producti
on Injured UshaPrime

-Anakapalli 2-09-2024 ESIC 70102
15802 

GEN 96765068
33 

50,00,000 
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 The management has paid the above said amount for Deceased 

workers one crore to each , from the    “ INDUS IND BANK , SARDAR VALLABHAI PATEL 

ROAD , BEGUMPETA , SECUNDERABAD- 500016 starting the check  numbers from 

121071 to 121087 , and for injured workers 50 lakhs to 21 workers and 25 lakhs to 18 

workers ,the money is transferred through RTGS on 23-08-2024. 

 
 

After knowing information myself, Deputy Chief Inspector of Factories, Vizianagaram& 

Inspector of Factories, Visakhapatnam-II has rushed to the factory, when we reached to the 

factory we came to know that only 04 workers were died and fifteen workers were injured 

and sent to the hospitals. Revenue department has got the Boom lift From M/S 

PidiliteAchyuthapuramand saved 13 workers who were struck on the third floor and were 

admitted in the hospital due to inhalation of heavy smoke. 

 

In this Fire incident the following Ambulance Vans were used 
S.No Vehicle Vehicle Number Company name 

 
1 Ambulance AP 39 VD 5531 Yokohmma   
2 Ambulance AP 39UT 8834 Rusel Décor   
3 Ambulance AP 39 TJ 1888 LarusLabs unit-II   
4 Ambulance AP 31 TH 0146 Laras Labs Unit-VI   
5 Ambulance AP 39 TM 1881 Saint Gobin   
6 Ambulance AP 39 Y 9501 Asian Paints   
7 Ambulance NA Government 108   
8 Ambulance NA Government 108   
9 Ambulance  TS 07UF 8872 RAMKY   

      
In this Fire incident the following fire tenders were used 

1 Fire tender  AP 39 BA 7796 Yokohamma   
2 Fire tender  AP 31 TM 1814 Larus labs unti 4   
3 Fire tender   AP 39 TF 5802 Asian Paints   
4 Fire tender   AP 28TE 8936 Govt (Elamanchili)   

 

32 E0452 YAAMINISARAGA
DAM 

TraineeC
hemist 

R&D-
(PDLab) Injured UshaPrime

-Anakapalli 26-08-2024 ESIC 701123
5705 

GEN 73372096
43 

50,00,000 

33 E0316 PARAMESWARRA
OALLAKA 

Executiv
e 

R&D-
(PDLab) Injured UshaPrime

-Anakapalli 28-08-2024 Mediclaim  BShift 99665592
15 

25,00,000 

34 Kapston RamMeharBabu HKHelpe
r 

Producti
on Injured UshaPrime

-Anakapalli 27-08-2024 ESIC 70108
33473 

GEN 86392218
71 

25,00,000 

35 E0355 VAMSISARAGA
DAM 

Junior
Chemi
st 

Produc
tion Injured UshaPrime

-Anakapalli 
26-08-
2024 ESIC 

7011
1888
28 

BShift 917780477
4 

50,00,000 

36 EBP PrabathYadav PRE R&D-
(HYD) Injured UshaPrime

-Anakapalli 
28-08-
2024 Mediclaim  GEN 970171467

3 
50,00,000 

37 CSF DApparao Securit
y Admin Injured UshaPrime

-Anakapalli 
28-08-
2024 ESIC 

6207
8798
07 

BShift 995992636
0 

25,00,000 

38 SVEW MNagabushanam Painter ESD Injured UshaPrime
-Anakapalli 

27-08-
2024 ESIC 

7010
3429
07 

GEN 970355389
3 

25,00,000 

39 E0302 TEJESWARARA
OYANDAVA 

Senior
Executi
ve 

Produc
tion Injured 

LVPrasad
EyeHospit
al 

28-08-
2024 

Mediclaim  
BShift 944098854

4 
50,00,000 
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5 Fire tender   AP 16 TH 2665 Govt ( pedagantyada)   
6 Fire tender   AP 31 TM 0299 APIIC   
7 Fire tender   AP31 TG 9218 NTPC Parwada   

8 Fire tender  GJW-27-14T-0006 
Hetro-Nakkapalli 
   

9 Water tender AP28TE8936 Yelamanchili 

10 Water tender AP16TJ5794 Anakapalli 

11 Water Browser AP07TH7491 Anakapalli 

12 MIST JEEP AP28TE 8167 Anakapalli 

13 
90 MtrsBranto 
Sky Lift 

           --- Visakhapatnam 

14 Foam tender AP16TH2665 Pedagantyada 

15 Foam tender AP31TE6035 Marripalem 

16 Water tender  Sabbavaram 

17 
Multi Purpose 
Tender 

AP31TM0299 APIIC SEZ,Atchutapuram 

18 
Water tender AP39UK5285 Ramky JNPC 

Lnkilapalem 

19 Water tender       --- IOCL Atchutapuram 

20 
Water tender AP39Y5802 Asian Paints 

Atchutapuram 

21 Water tender        --- LaurusUnitAtchutapuram 

22 Water tender         --- YokohomaAtchutapuram 

23 Vehicle  NDRF Team 

In this Fire incident the following other Equipment’s were used 
1 Hydra-18T   From union   
2 Hydra-18T   From union   
3 Hydra-14 T   From union   
4 Hydra-14 T   From union   
5 Hydra-14 T   From union   
6 Bhoom lift   Pidilite   

7 
Disater 
Management 
Rescue Vehicle   

From Govt 
  

8 JCB    From union   
9 JCB    From union   

10 JCB    From union   
11 Bus AP39P0033 NDRF   
12 Van AP39P0022 NDRF   
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After extinguishing the fire and stopping the smoke at about 06:30 PM on 21-08-2024 

onwards the NDRF persons were started searching operation inside the plant and found 

nearly eight workers were trapped by falling the brick wall and false ceiling in the ground 

floor and also found some of the dead bodies nearby areas, and were shifted to (GGH) 

Government general hospital, Visakhapatnam for post-mortem. The last body was shifted at 

about 00:30 AM on 22-08-2024. The Director of factories AP Vijayawada visited the factory 

on 22-08-2024 at about 5.30 AM, and attended to the Hon’ble Chief Minister of Andhra 

Pradesh review meeting. 

 
The Hon’ble Chief Minister of Andhra Pradesh Sri Nara Chandra Babu Naidu garu,has 

visited the factory on 22-08-2024 at about 02:30 PM and verified the accident spot. After 

verification convened a meeting with all the Government officials about the accident. 

 

 

4) INVESTIGATION 
 

After conducting preliminary enquiry on 21-08-2024 and continued further enquiry by me 

along with Deputy Chief Inspector of Factories, Vizianagaram& Inspector of Factories, 

Visakhapatnam-II on 22-08-2024, and again by the Deputy Chief Inspector of Factories, 

Vizianagaram& Inspector of Factories, Visakhapatnam-II on 24-08-2024 at about 03:00 

PM and continued further enquiry and also obtained photographs Sri P. ChinnaRao, 

Inspector of Factories, Visakhapatnam-II has visited Medicover hospital on 25-08-2024 at 

about 04:30 PM and obtained statement from Sri KondalaNarayanaRao, age: 36 years, 

S/o K. Ramu, Assistant Manager, who is working in PD ( process development) lab since 

last 4 years. On 26-08-2024 at about 09:00 AM myself and Sri G.V.V.S.Narayana, Deputy 

Chief Inspector of Factories, Vizianagaramwent to MedicoverHospital, Venkojipalem, 

Visakhapatnam, KIMS Icon Hospital, Sheelanagar, Visakhapatnam and 

PawanSaiHospital, Vadlapudi, Visakhapatnam interacted with the deceasedworkers and 

enquired about the facts of the accidents. Sri P. ChinnaRao, Inspector of Factories, 

Visakhapatnam-II has visited PawanSaihospital, Vadlapudi, Visakhapatnam on 26-08-

2024 at about 05:00 PM and obtained statement from Sri PonnadaJagadesh, Age:36 

years, S/o Late Ramana Murthy, Production Manager who is working since last 7 

years.Sri P. ChinnaRao, Inspector of Factories, Visakhapatnam-II,  has visited Usha 

Prime hospital, Anakapalli on 27-08-2024 at about 10:00 AM and obtained statement 

from Sri Kanchu.SanmukaRaju, Age 35 years, S/o LateMangayya. 

 
On 26-08-2024 at about 09:00 AM myself and Sri G.V.V.S.Narayana, Deputy Chief Inspector 

of Factories, Vizianagaramwentwent to the Medicover Hospital, Venkojipalem, 
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Visakhapatnam and enquired with 1) Sri Siva VenkataRatnam, production department 

working in clean room as a casual labour, he did not sensed any smell but, suddenly heard 

big sound due to that he got very minor injuries to his body and he is going to discharge on 

26 th.2) Sri K.NarayanaRao, Assistant Manager working in PD Lab, said that his reliever 

came at 02:10 PM they sensed some smell and while his reliever is going to stop AHU and 

he is waiting near steps he heard big sound to that he has received very minor injuries and 

he is going to relieve from the hospital on 26th after doctor’s permission. We also enquired 

with SuriBabu, helper who came in general shift and KiranSatyanarayana, senior executive 

who came in 2nd shift also stated the same words.Rest of the other 3 workers are sleeping 

on their beds with minor injuries. Two more workers are undergoing treatment in ICU due to 

burns the nurse stated that she will not allow any person  inside ICU as per the instructions 

of the doctors for to avoid infections. 

 
After that at about 11:00 AM we went to KIMS Icon Hospital, Sheelanagar, Visakhapatnam 

and enquired with 1) Sri Prasad Raju, QA, he said that he has not sensed any smell due to 

split A/c arranged to their rooms, he stated that due to dense smoke they did not came down 

side tothe ground floor as the stair case wasdamaged, they moved upside and stayed in 2nd 

floor and inhaled heavy smoke. Further he stated that he has not heard emergency siren but 

heard fire alarm activated due to fire.2) Sri Srinivasa Varma stated the he came in 2nd shift, 

he is working in production department,due to broken of clean room glasses some of the 

pieces fell on his eye and received eye injury, after wearing PPE like suit and while walking 

through the steps explosion occurred.3) Sri P. Arun Kumar, QA manager stated that he 

came in general shift and came back to the department after taking lunch at about 01:50 PM 

and attended to his normal work, he has not sensed any smell but heard big sound of 

explosion at about 2.15 PM. 

 
After that at about 01:00 PM we went to PawanSai Hospital, Vadlapudi, Visakhapatnam and 

enquired with Sri P.Jagadesh, Production Manager, he came in general shift. After lunch he 

came back to his room at 02:00 PM and attending to his normal work in 2nd floor, suit-II, his 

subordinate and production in charge Sri J.Srinivas came and informed him that solvent is 

leaking on the 1st floor, he did not sensed any smell but as per the words of Sri J. Srinivas, 

they both went to 1st floor and observed the solvent leak. He said that he has observed the 

solvent leak on the floor but exactly he cannot say how much quantity of solvent leaked, but 

he heard that other workers who are standing their discussing that nearly 150 litters of 

solvent may be leaked, While making arrangements to arrest of solvent leak he heard big 

sound and tried to get down from the floor as the steps are damaged and due to dense 

smoke he went to 2nd floor. Sri Santosh working in PD Lab came to the 2nd shift and went to 

PD Lab at that time,he sensed some smell,due to openingof the PD lab door immediately he 

heard big sound, he is standing near the PD Lab and he got minor injuries. We also enquired 
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with Gangadhar working in QC and Sri Srinvas Rao, Deputy Manager Production in 

production department; they both stated the same words about the explosion. 

 
Again on 28-08-2024 at about 10:30 AM I went to the factory and continued further enquiry 
during the course of our enquiry we enquired with 1) Sri U.A.N.Raju, age 52 years, S/o U. 
Satyanarayana Raju, Production head& Factory manager under factories act 1948, 2) 
Kondrathu Govind, age 36 years, S/o Thatha , Safety officer , 3) Sri Neelapu Ramana 
Reddy, age 38 years, S/o Nuka Raju, Manager Accounts & finance, and 4) Sri Sanjay 
Kumar Vaishnav, Age: 57 Years, S/o Dhayan Das Vaishnav unit head. 

 
The following points are revealed during enquiry: 
 
The Escientia factory Management decided to manufacture RGP (Remigepant 

Sulphate) bulk drug intermediate, for to complete RGP it requires total 8 stages. 

They are 1st stage FCP3,  2
nd stage FCP4, 3

rd Stage FCP, 4th Stage IPP2, 5
th stage 

IPP, 6th stage RGP1, 7
th stage RGP2 and last stage i.e.8th stageis RGP. 

 

This factory was registered under factories Act 1948 on 02-02-2018 by the then 

Deputy chief inspector of factories Visakhapatnam,  after registration and 

commencement of the production the management has prepared “ Emergency 

preparedness and Response Plan” in the year 2020 internally,  and safety audit was 

conducted with “ Wisdom Safety” i.e.the industrial safety enhancement, 

Visakhapatnam in the year 2020.Prior to the registration of the factory the 

management has got prepared onsite emergency plan,Hazard Analysis and Risk 

Assessment with “ Proactioneering Consultants Safety”, Rajahmundry in the year 

2017, recently  in the year 2023 the management got prepared 3rd party safety Audit 

with “ Proactioneering Consultants Safety”, Rajahmundry. 

 

The management has prepared HAZOP (Hazards and Operable) study internally for 

11 products and submitted in the office of the Deputy Chief Inspector of Factories, 

Vizianagaram on 02-05-2024 ,but compliance report for recommendations made in 

the report are not submitted in the above said office so for. 

 

For RGP (Remigepant Sulphate) out of 8 stages only 3 stages i.e. for 3rd, 5th& 8th 

stages has submitted HAZOP study on 02-05-2024, rest other  5 stages i.e., 

1,2,4,6,7 has not submitted the HAZOP study to this department so for. 
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The Particular accident was occurred at the time of first stage i.e. FCP3 for which the 

management has not submitted HAZOP ( Hazards operable ) study and did not 

included in the HARA(Hazard Analysis and Risk Assessment), Further it came to 

know that the management has not tested the pipe lines once in two years as per 

statutory which was already pointed out  in the improvement notice issued on   25-

03-2023, by the Deputy chief inspector of Factories Visakhapatnam. 

 
PD LAB AUTOCLAVE DETAILS 

S.No 
Name of the 
Equipment 

ID No Capacity MOC HP 

1 Autoclave PDL/ACL-001 5 Liters Stainless Steel 0.25 HP 

2 Autoclave PDL/ACL-001 0.5 Liter Hastelloy 0.25 HP 

3 Autoclave PDL/ACL-001 1 Liter Stainless Steel 0.25 HP 

4 Autoclave PDL/ACL-001 1 Liter Stainless Steel 0.25 HP 

5 Autoclave PDL/ACL-001 1 Liter Stainless Steel 0.25 HP 

 

Sequence of operations of FCP3: 
 

Brief Manufacturing Process details of FCP3 up to Incident 

 

Operation 
Reactor 
number 

Date 

Time 

Duration From 
(HH:MM) 

To 
(HH:MM) 

Charge 1400 L Dichloromethane 
into the reactor 

R-3210 

13.08.2024 12:00 14:25 02:25 

Charge FCP1into the reactor at 
30±5 °C. 

13.08.2024 14:25 15:00 00:35 

Cool the mass and charge formic 

acid into the reactor at 

temperature -5 to 0 °C. 

13.08.2024 15:00 23:00 08:00 

Charge triethylamineinto the 
reactor from feed vesselat 
temperature below 5 °C 

13.08.2024/ 
14.08.2024 

23:05 01:08 02:03 

Raise reaction mass temperature 
and charge Ru catalyst into the 
reactor at 27.5±2.5 °C. 

14.08.2024 01:08 05:10 04:02 

Maintain the reaction mass 

under stirring condition for still 
14.08.2024/ 
15.08.2024 

05:10 07:20 26:10 
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Operation 
Reactor 
number 

Date 

Time 

Duration From 
(HH:MM) 

To 
(HH:MM) 

completion of reaction. 

Wash the reaction mass with 
sodium bicarbonate solution 
&purified water and sodium 
chloride solution. 

15.08.2024/ 
16.08.2024 

07:20 15:00 31:40 

Distill the reaction mass at 

below 45 °C. 
R-2210 

16.08.2024/ 
17.08.2024 

15:05 04:00 12:55 

Cool the mass to 30±5, Charge 
dichloromethane, charge 
triethylamine 

17.08.2024 04:00 12:40 08:40 

Add TOT1into the reactor 
through feed vessel  

R-2210 

17.08.2024/ 
18.08.2024 

12:45 02:15 13:30 

Maintain the reaction mass for 1 
hour 30 minutes ± 10 minutes 

18.08.2024 02:15 07:20 04:55 

Wash the reaction mass with aq. 
ammonium chloride solution, 
sodium bicarbonate solution, 
purified water &sodium chloride 
solution. 

18.08.2024/ 
19.08.2024 

07:20 11:00 27:40 

Distil the solvent at below 45 °C 
under vacuum until no more 
solvent distills 

19.08.2024/ 
20.08.2024 

11:00 02:20 15:20 

Charge 700 L methyl tert-butyl 
ether into the reaction mass at 
30±5 °C 

20.08.2024 02:20 05:16 02:56 

Reaction mass treat two times 
with 84.0 Kg activated 
Carbon&wash with 1120 L 
methyl tert-butyl ether  

20.08.2024/ 
21.08.2024 

05:16 09:40 28:24 

Apply vacuum and heat the mass 
to distill, continue the distillation 
of the mass (methyl tert-butyl 
ether) at below 45 °C under 
vacuum. 

R-2220 

21.08.2024 09:40 13:45 04:05 

Distilled MTBE transferred to 
MLST-3401 from vacuum 
receiver VR-2225. 

21.08.2024 14:00 
Under 

process 
 

 

Sequence of operations from the observation of solvent leakage: 
 

1. Solvent Methyl tert-Butyl ether (MTBE) is being transferred activity started from 
the Receiver VR-2225 capacity 500 Lt. to storage tank MLST-3401 capacity 10 KL 
at around 14:00Hrs in second floor. 
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2. Meanwhile Mr. B RamaChandraRao(Production-chemist) was informed to Mr. J 
SrinivasaRao (Production-Shift in-charge) that there is solvent leakage observed 
at ground floor suit-1 & suit-2 south technical area at around 14:08 Hrs. 

 
3. Both Mr. B Ramachandrarao&Mr. J SrinivasaRao went to ground floor solvent 

leakage area and observed there is solvent leakage at around 14:10 Hrs. 

 

4. Immediately Mr. J SrinivasaRao went to Second floor office room from ground 
floor to inform the same to Mr. P. Jagadesh (Production Manager) 
&JagadeswaraRao(Production in-charge) at around 14:12 Hrs. 

 
5. parallelly the leakage information is passed to the Mr K 

ShanmukhaRaju(Production-chemist) at around 14:15 Hrs by Mr P Demudu(Sr. 
Engineer) regarding the solvent leakage and enquired any solvents transfer is 
being processed. 
 

6. Immediately Mr ShanmukhaRaju was responded to Mr Demudu, and he has 
stopped the solvent transfer from the Receiver VR-2225 capacity 500 Lt. to 
storage tank MLST-3401 capacity 10 KL at around 14:15 Hrs by closing the 
Receiver VR-2225 bottom valve parallelly he stopped the nitrogen supply to the 
Receiver VR-2225. 

 

7. Both Mr Shanmuka Raju and Mr Demudu went to the First floor to check the 
solvent leakage area by using south side staircase, meanwhile they saw Mr 
BhagyaRajuWho is manager of Production coming from technical area and 
informed that there is solvent leak happened at around 14:17 Hrs. 

 

8. The same time Mr.JSrinivasarao, Mr. P Jagadeesh&JagadeswaraRao started to 
visit the leakage area through south technical area staircase by the time 
MrShanmukaRaju and MrDemudu also met at First floor and MrShanmukaRaju 
has told them stopped the MTBE transferring from the receiver at around 14:19 
Hrs. 

 

9. Explosion occurred at around 14:20 Hrs from the ground floor technical electrical 
panel area. 

 

10. Immediately Emergency siren was activated to alert all employees at about 
14:22 hrs. 

 

11. Observed few of the injured persons running towards the Entry/Exit gate at 
around 14:25 hrs from the API Block (productionblock). 

 

12. Meanwhile lot of Mist and dense smoke was observed from the incident area 
and alerted the ERT team and responsible Key persons to start the rescue 
operation and firefighting operations at around 14:30 Hrs. 

 

13. Parallelly one rescue team was acted to send the injured persons to the OHC. 
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14. Information given to some of the government authorities regarding the incident 
occurred at the premises at around 14:40 hrs. 

 

15. Immediately all the injured persons were shifted to nearby emergency hospital 
for the further treatment by using ambulances and company vehicles. 

 

16. Allowed neighboured industries and government authority emergency vehicles 
(ambulances and fire tenders) into the premises to fire fighting and start rescue 
operations at around 14:45 Hrs. 

 

17. Meanwhile Government authorities like Collector, Police, Factories department, 
Fire department, Industries , APIIC Atchyuthapuram, pollution control board& 
Drug control department Etc. are visited the company to support fire fighting and 
rescue operations at around 15:30 Hrs. 

 

18. Meanwhile informed to the Pidilite to send boom lift to bring down the persons 
who are stuckat3rdfloor and about 13 Employeeswere rescued safely from the 3rd 
floor by using the boom lift which was arranged by Pidilite company, at about 
16.30 Hrs. 

 

19. Arranged one JCB to remove the debris from the impacted areas to 
rescue/recover the infected Employees at around 16:30 Hrs. 

 

20. 2 infected bodies were recovered from the process development debris and sent 
to the hospital with help of government/neighboured industry ambulances at 
around 18:30 Hrs. 

 

21. With the help of fire tenders which received from the neighboured industries and 
government authorities continued the fire fighting and got controlled First floor 
and Second floor fire, hence the both the floors fire controlled at around 18:30 
Hrs. 

 

22. Meanwhile NDRF team was entered into the Premises to help in the rescue 
operations which are continuing by the Escientia team, neighboured industries. 

 

23. All the API block glasses are broken with the help of Crane/Hydra to free from 
the accumulated vapours and smokefree from the building areas. 

 

24. NDRF team was entered into the Ground floor area to check for any infected 
bodies and identified 10 bodies infected and one person with a live rescued and 
sends to the hospital for treatment. 

 

25. All the areas are thoroughly inspected by the NDRF team, and the rescue 
operation was completed at around 22:10 Hrs. 

 
26. Last dead body was shifted to the KGH( king George hospital)  Visakhapatnam 

at about 00.30 AM on 22-08-2024. 
 

27. Over all 17 employeeswere declared dead and 39 employees were bodily 
injured, and are admitted in different hospitals for treatment. 
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The Deputy Chief Inspector of Factories, Vizianagaram has issued Prohibitory Order 

to the Management videLr no: R.No:104374/2024/special, Dt: 24-08-2024. 

 
Prohibitory Order copy: (Annexure Enclosed) 
 
The entire production block was divided in to 4 suits in between suit I, Suit-II, & Suit-

III, suit-IV areas are utilized as technical area and in between suit-I, suit-IV and Suit 

II, suit-III it is used as corridor for walk ways. 

 
    The following equipment is available in the entire production block on all 3 floors 
including ground floor. 
 
 
SI 
No 

Floor Suit-I Suit-II Suit-III Suit-IV 

1 Ground 
floor 

Large Scale 
Powder 
processing 
Area(Sifter – 1 
nos 
Air Jet Mill – 1 
nos 
Blender – 1 nos 
Weighing Balance 
– 1 nos 
Dry Air Storage 
tank – 1 nos) 

Large Scale 
Powder 
processing 
Area & PD 
Lab(Sifter – 1 
nos 
Multi Miller – 1 
nos 
Air Jet Mill – 1 
nos 
Blender – 2 nos 
Weighing 
Balance – 2 nos 
2. PD Lab 
(Autoclaves – 5 
nos 
Laminar Fume 
hoods – 08 nos) 

1).Small Scale 
Powder processing 
Area.    
2). Kilo Lab (2 no’s 
Glass Reactors & 
Vacuum Tray 
Drier)(Sifter – 1 nos 
Air Jet Mill – 2 nos 
Weighing Balance – 1 
nos 
2.Kilo Lab 
(Weighing Balance – 2 
nos 
Glass Reactors – 2 nos 
Centrifuge – 1 nos 
Vacuum Tray Dryer – 1 
nos 
Glass Column – 1 nos) 

1). High poent area ( 
Reactors, ANFD & 
powder process 
Equipment’s)(Reactors 
– 4 nos 
Holding tank – 2 nos 
Vacuum Receiver – 4 
nos 
 Agitated Nutsche Filter 
Dryer – 1 nos 
Isolators – 2 nos 
Weighing Balance – 1 
nos 
Fume hood – 1 nos) 

2 1st floor Filtration area & 
Drying area ( 
Centrifuge, 
VTD, ANFD, 
receivers & 
RCVD) (Roto 
Cone Vacuum 
Dryer – 1 nos 
Agitated Nutsche 
Filter Dryer – 1 
nos 
Vacuum Tray 
Dryer – 2 nos 
Centrifuge – 3 
nos 
Pressure Nutsche 
Filter – 1 nos 

Filtration area 
& Drying area 
( Centrifuge, 
VTD, ANFD, 
receivers & 
RCVD)(Roto 
Cone Vacuum 
Dryer – 1 nos 
Agitated 
Nutsche Filter 
Dryer – 2 nos 
Vacuum Tray 
Dryer – 2 nos 
Centrifuge – 4 
nos 
Holding Tank – 
4 nos 

Filtration area & 
Drying area ( 
Centrifuge, VTD, 
ANFD, receivers 
&RCVD)(Roto Cone 
Vacuum Dryer – 2 nos 
Agitated Nutsche 
Filter Dryer – 2 nos 
Pressure Nutsche 
Filter – 1 nos 
Vacuum Tray Dryer – 1 
nos 
Centrifuge – 3 nos 
Holding Tank – 7 nos 
Centrifuge Storage 
tank – 1 nos) 

Quality control 
department(QC) lab 
area 
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Columns – 1 nos 
Holding Tank – 4 
nos) 

Centrifuge 
Storage tank – 
1 nos 
Centrifuge 
Mother liquor 
tank – 1 nos) 

3 2nd floor 1.Production 
area-reactors, 
receivers,feed 
vessels, 
condenser & 
Utilities. 
(Reactors – 6 nos,  
Vacuum 
Receivers – 6 nos, 
Holding tanks – 4 
nos,  
Feed Vessels – 6 
nos,  
Wash Tank – 1 
nos, 
Condensers& 
Utilities.) 

1.Production 
area-reactors, 
receivers,feed 
vessels, 
condenser & 
Utilities. 
(Reactors – 6 
nos,  
Vacuum 
Receivers – 6 
nos, 
Holding tanks – 
2 nos,  
Feed Vessels – 
6 nos,  
Wash Tank – 1 
nos, 
Condensers& 
Utilities.) 

1.Production area-
reactors, 
receivers,feed 
vessels, condenser 
& Utilities.(Reactors – 
6 nos,  
Vacuum Receivers – 6 
nos, 
Holding tanks – 3 nos,  
Feed Vessels – 6 nos,  
Wash Tank – 4 nos, 
Condensers& 
Utilities.) 

1.Quality control 
department(QC) lab 
area.                    
2.Quality assurance 
department(QA) 

4 3rd floor 1. Production 
area-reactors, 
receivers,feed 
vessels, 
condenser & 
Utilities.(Reactors 
– 4 nos,  
Vacuum 
Receivers – 4 nos,  
Feed Vessels – 4 
nos,  
Condensers& 
Utilities.) 

1. Production 
area-reactors, 
receivers,feed 
vessels, 
condenser & 
Utilities. 
(Reactors – 4 
nos,  
Vacuum 
Receivers – 4 
nos,  
Feed Vessels – 
4 nos,  
Condensers& 
Utilities.) 

1. Production area-
reactors, 
receivers,feed 
vessels, condenser 
& Utilities. (Reactors – 
5 nos,  
Vacuum Receivers – 5 
nos,  
Feed Vessels – 5 nos,  
Condensers& 
Utilities.) 

Pilot plant ( Reactors, 
centrifuge & 
VTD)(Reactors – 6 nos,  
Vacuum Receivers – 6 
nos, 
Holding tanks – 6 nos, 
Centrifuge – 1 nos, 
Agitator Nutsche Filter 
dryer – 1 nos, 
Vacuum Tray Dryer – 1 
nos 
Feed Vessels – 6 nos,  
Condensers& Utilities.) 

5 Location 
of the 
suit 

East and south 
corner of the 
production block 

south west 
corner of the 
production 
block 

North west corner of 
the production block 

North east corner of 
the production block 

 
 
The particular accident took place in Suit-II, where  MTBE solvent is distilled in 2nd 

floor in the reactor ( R2220) and collected in a receiver (VR-2220) in the 2nd floor and 

is transferring from the receiver 2nd floor to the storage tank on the ground floor 

which is located on the west side of the production block out side. The entire pipe 

line,(diameter one and half inch SS)is connected with 24 joints and the particular 

solvent leak occurred at 9th joint counting starting point from the receiver. The 9th 
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joint is over the first floor and below the 2nd floor in suite 2, i.e. in between 1st floor 

and 2ndfloor where the pipe joint is taken to the outsidefrom the production block. 

Below this pipe line in the 1st floor there is a cut of the first floor for to connect the 

cables in to the MCC electrical panel board which is located on the ground floor,even 

though after noticing the solvent smell at the time of minor leakage neglected to 

arrest the leak as it is a lunch time & shift change over time. The management failed 

to declare emergency even after noticing the MTBE solvent leak and also failed to 

evacuate the workers even after finding/noticing leak of highly flammable solvent. 

The boiling point of MTBE is 550C and flash point is 280C. The LEL & UEL are 1.6% 

and 15.1% respectively.MSDS (material safety data sheet) of MTBE is attached to 

the report separately. 

 
After distilling the solvent by verifying the gauge of the receiver it is observed that 

500LT of MTBE solvent is recovered & it will be transferred from the receiver 2nd 

floor to the storage tank on the ground floor by applying nitrogen pressure to the 

receiver. The nitrogen pressure is at about 2.5 Kg/cm2fromthe nitrogen line, by 

opening the valve slowly with a pressure of 0.5 Kg/cm2   to 1Kg/cm2nitrogen will be 

applied to the receiver. May be if the worker has applied more nitrogen pressure to 

complete it as early as possible there is a chance of leakage of solvent from the 

flange joint where ever week point. May be this is one of the main reason for a 

chance of leakage of solvent through the pipe line joint. The management failed to 

provide rotometer to the receiver for to control  (regulate) the nitrogen with pressure. 

 

Probable Causes of the Accident 

 
1. HARA (Hazard Analysis and Risk Assessment) reportis not prepared/carryout 

by including the manufacturing of RGP (RemigepantSulphate) product to 

know the risks involved in the process and also not submitted the report in the 

office of the Deputy Chief Inspector of Factories, Vizianagaram along with 

compliance report for the recommendations mentioned at least 15 days prior 

to the manufacturing process of RGP. 

2. HAZOP (Hazardous operable) studies is not prepared/carry out for the product 

of RGP total 8 stages by considering the qualitative assessment of risk, to 

know the hazards in the process, Considering the risk due to MTBE solvent 

and also not submitted the report in the office of the Deputy Chief Inspector of 

Factories, Vizianagaram along with compliance report for the 
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recommendations mentioned atleast 15 days prior to the manufacturing 

process of RGP. 

3. Pipe lines are not tested which arecarrying Hazardous chemicals like MTBE 

solvent with the competent person approved by the Director of Factories, A.P, 

Vijayawada once in two years to find out the defects in the pipe lines and joints. 

4. All the parts of equipment and machinery, failure which can rise to emergency 

are not identified, and not examined by the competent person once in a month, 

a record is not maintained, and also not produced the above record at the time 

of enquiry. 

5. The electrical MCC panel board is not provided in a separate room which was 

installed on the ground floor just below the solvent transferring pipe line joints. 

6. Cable opening cut is not closed on the first floor even after installation of the  

    solvent transfer pipe lines and electric cables. 

7. The preventive maintenance schedule of the pipe lines as per the SOP 

(standard operating procedure) is not followed and also not adopted andnot 

appointed cross check mechanism with the senior officers in the factory. 

8. On site emergency is not declared by using the manual call points (total 43 

manual call points are available in the production block) even after finding/ 

noticing the leakage of highly flammable MTBE ( Methyle Tert-Butyle Eather) 

solvent. 

9.  Dampers interlink with sensors are not provided to the AHU ducts. 

10. ON site emergency is not declared by blowing emergency siren and addressing 

with public address system (PAS) even after noticing of the solvent leak to save 

lives of the workers, instead of waiting up to caught on fire and explosion. Nearly 

12 minutestimes (FROM 2.08 pm to 2.20 Pm) is not utilised for declaration of 

emergency. 

11. Time spends in informing leak information to the authorities, instead of 

evacuating the workers from the production block to assembly point. 

12. Balconies are not provided for all the elevated floors of the process buildings 

where hazardous chemicals are being used stored/processed. 

13. Detectorsare not provided along with alarms in all the floors of the production 

block for early detection of the solvent vapours. 

14. Escape routes are not demarked from all the floors of the production block, and 

also awareness is not created on escape routes. 
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15. The departments like QA, QC and PD lab are not constructedaway from the 

production block. 

16. Rotometers are not provided to the receivers for to control (Regulate) nitrogen 

pressure. 

17.  Personnel protective equipment like fire resistant suits is not issued to the 

workers who were attended for arrest of leak, and also not insisted to wear and 

work while attending leak arrest of highly flammable solvents. 

 

 

5) CASUAL FACTORS 
 
1) Failed to prepare/carryout HARA (Hazard Analysis and Risk Assessment) 

report by including the manufacturing of RGP (Remigepant Sulphate) product 

and also failed to submit the report in the office of the Deputy Chief Inspector 

of Factories, Vijayanagaram along with compliance report for the 

recommendations mentioned at least 15 days prior to the manufacturing 

process of RGP. 

    2) Failed to prepare/carry out HAZOP (Hazardous operable) studies for the 

product of RGP total 8 stages by considering the qualitative assessment of 

risk. Considering the risk due to MTBE solvent and also failed to submit the 

report in the office of the Deputy Chief Inspector of Factories, Vizianagaram 

along with compliance report for the recommendations mentioned at least 15 

days prior to the manufacturing process of RGP. 

3) Failed to test the pipe lines carrying the Hazardous chemicals like MTBE 

solvent with the competent person approved by the Director of Factories, A.P, 

Vijayawada once in two years to find out the defects in the pipe lines and 

joints. 

4) Failed to examine all the parts of equipment and machinery, failure which can 

rise to emergency shall be got identified and examined by the competent 

person once in a month and also failed to produce the above record at the 

time of enquiry. 

5) Failed to keep the electrical MCC panel board in a separate room which was 

installed on the ground floor just below the solvent transpiring pipe line joints. 

6) Failed to close the cable opening cut on the first floor after installation of the 

solvent transfer pipe lines and electric cables. 
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7) Failed to follow the preventive maintenance schedule of the pipe lines as per 

the SOP (standard operating procedure) and also failed to adopt and appoint 

cross check mechanism with the senior officers in the factory. 

    8) Failed to declare emergency by using the manual call points (total 43 manual 

call points are available in the production block) even after finding the leakage 

of highly flammable MTBE ( MethyleTert-ButyleEather) solvent. 

  9) Failed to provide dampers inter locking with sensors to the AHU ducts. 

10) Failed to declare emergency by blowing emergency siren and addressing with  

public address system (PAS) after noticing of the solvent leak to save lives of the 

workers, instead of waiting up to caught on fire and explosion.Nearly 12 minutes 

time spends (2.08 PM to 2.20 PM) in informing leak information to the authorities, 

instead of evacuating the workers from the production block to assembly point. 

 11) Failed to provide balconies for all the elevated floors of the process buildings     

      where hazardous chemicals are being used stored/processed. 

12) Failed to provide detectors with alarms in all the floors of the production block for    

      early detection of the solvent vapours. 

13) Failed to demarcate the escape routes from all the floors of the production block,  

     and also failed to create awareness on escape routes. 

14) Failed to keep away the departments like QA, QC and PD lab away from the  

      production block. 

15) Failed to provide Rotometers to the receivers for to control (Regulate) nitrogen  

      pressure. 

16)  Failed to issue personnel protective equipment like fire resistant suits, Face         

       Shields to the workers who were attended for arrest of leak, and also failed to    

      insist to wear and work while attending leak arrest of highly flammable solvents. 

 
6) CONCLUSION 

 
The accident could have been averted  
 

1) If the Rotometers is provided to the receivers for to control (Regulate) nitrogen 

pressure. 

2) If the pipe lines are tested with the competent person approved by the Director of 

Factories, A.P, Vijayawada once in two years to find out the defects in the pipe 

lines and joints which are carrying the Hazardous chemicals like MTBE solvents. 
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3) If all the parts of the equipment and machinery, failure which can rise to 

emergency shall be identified and examined by the competent person once in a 

month. 

4) If the electrical MCC panel board is keptin separate room for to avoid falling of 

solvent leaks on MCC panel board. 

5) If the cable opening cut on the first floor is completelyclosed without leaving the 

gap, the leaked solvent may not fall on the electrical MCC panel board. 

6) If the preventive maintenance schedule of the pipe lines is followed as per the 

SOP and if the cross check mechanism is adopted with the senior officers in the 

factory to know whether preventive maintenance schedule is followed correctly or 

not as per SOP. 

7) If the emergency is declared and evacuated all the workers working in the entire 

production block immediately after noticing the leak of highly flammable solvent 

MTBE, to avoid human loss. 

8)  If the detectors provided along with alarms in all the floors of the production 

block for early detection of the solvent vapours. 

 
A Show cause notice is being issued by the Deputy Chief Inspector of Factories, 

Vizianagaram to the both occupier and manager of the factory for the 

contraventions under Section 7A(2) read with Section 87 & Rule 95 Schedule 

XV Part IIPara 5,10,11,12,13(1),15 and part III Para7. 

  

The management has submitted Form No. 18 in the office of Deputy Chief Inspector 

of Factories, Vijayanagaram; we have obtained photographs of the scene of the 

accident and also obtained statement from the witness. 

I am here with submitting Form No. 18 copy, photographs & witness statements for 

kind perusal. 

 

      Joint Chief inspector of factories 
                          Visakhapatnam 
 
 

Submitted to the Director of factories AP Vijayawada, 
Copy to the Deputy Chief inspector of factories Vijayanagaram, 
Copy to the inspector of factories Visakhapatnam-II 
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